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MINUTES OF NORMS coMヽ〔ITTEE(NC‐ 7)OF
PLASTIC&RUBBER PRODUCTs'
MEETING NO.5/AM18
(IIELD ON 22.11.2017)

UNDER THE CHAIRMANSHIP oF
SHRIS.BoS.REDDY,ADDL.DGFT

繍ボ鱗轟這灘 e器∬∫:脳灘鱗蠅 i‖
1)    Shri Nand Lal,Consultant,DIPP

2)   IⅥs chitra Sharlna,Dy.DGFT
3)   sh五 AshOk Chander Bhatt,FTDO

2.    Fol10wing are the decisions Ofthe Norms(ComIIlittee after deliberatiOn and RA concerned shall

take cOnsequential action as per Foreign Tradc Policy/Procedures:

MANUAL CASES

Request: Regularization of imports and exports in respect of Advance Authorization No. 0410120257
dated 31.12.2010 made between May 20ll and May 2013.

Decision: The committee considered the request of the firm and found that the firm had initially obtained above advance
authorization as per details given under:-

Export item: Industrial Solid Tyres
Quantity: 1210.000 MT

Items:
Sl.No.

-On

Quantity
1 Uscd lndustrial Solid Tyres 1000 MT

Natural Rubber 206 330 MT
Carbon Black 124.640 MT

4 SBR 39 200 MT

И′′力α′′′″
`
力α″εルゴ″

`″
″ι as under:-

Sl.No. Item Description Wastage claimed (ohage) on net content basis
1 Used Industrial Solid Tyres 15%
2 Natural Rubber 000%
3 Carbon Black 000%
4 SBR

ハ 000%

篠赳

中̈

Sundaram Industries 1/87/50/385/AD111/DES― VII

NC No.:5/AP118
Dated:22.11.2017

v. Lic. No. and Date
10120257 dated 31.12.2010

ハ
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The case of the firm was first considered in norms committee dated 04.03.201I and decision was as under :-

The committee deliberated this case in d1!l 
.1yd lblt that the export product simply indicated industrial solid tyres,whereas the firn intends to import used Indnstrial solicl tires, ;;;;;;;;;, re-treatling activity and then re-export the same.Committee felt that in case this kind of activitv is to be allowed ,iari orty Exemptiin scheie wherein drty free import isallowed' it would be more appropriate, if usei t,vres are impori"ifrt,,"itr"rding activities carried ottt antl then exported.However' it may not be possible to moniior the iame. In view of tix and ttte sensivity involved in permitting dutyfree importof used tyres, Committee decided to reject the case.

Again considered in Norms Committee dated 19.09.2016:_

The case has already been rejected by Norms Committee-7 in its meeting no. 46/Aml t held on 21.02.2011The decision of the meeting was conveyed to thefirm and RLA, Chennaivide letter of even nr.tmber datecl04.03.2011.
The minutes of the above meeting were arso uproaded on DGFT website.
Firm has imported t 37 MTs aetueen uay, zbt t and May 20r 3), that is after rejection.

Now, firm have again represented and submitted as under :_

り

″

　

り

の

They have imported 133.230 tones of Used Industrial. Solid ryres (raw material) and exported all the tyres afterRetreading (Refurbishing)-and Net Quantity of Exports is rzo.oos rir 1*ing new rubber). In this way they haveobtained value addition 57oh. They have ieferred DGFT and noffns committee decision ietter dated 04.03.2011,12'07 '2013 and 19'09'2016, wherein, committee felt that in case of this kind of activity is to be allowed under dutyexemption scheme wherein duty free import of allowed it would be more appropriate, if used tyres are imported hrst ,re-treading activities carried out and then eiported.

In this connection, they wish to inJbrm that they have imported used tyres Jirst, re-treaded ancl then carried ot$qtport and details of the same has been given in Annextre.

In continuation to their reply, they have further submitted a letter in R&I section of Department of Industrial policyandPromotiondatedl0'll'20lT,sayingthattheywouldliketomention herethat initially theyhadgotanexportorderform foreign buyers and-in order to complete their commitment, they muo" impo.t of used solid tyre 133.23 MT andexported 176'069 MT after retreading' Being a reputed company livs group; and the sake of reputation of theircompany as well for the country, they completed the commitmeni .' However,-further they did not import and exportfurther since Norms committee had rejected their case and requested to ratify ad-hoc norms for regularization for thisquantity only.

Иcrrα′ ン隆 ″ ″お
`ル
‰ :

Item of imports Imports allowed Actual import %
Used Solid Tyrc 1000 133.23 13.32%
Natural Rubber 206 57.16 27.740/0
Carbon Black 125 20.80 1664%
Synthetic Rubber 16.80 43.08%
Total 1370 277.99 16.64%

The above submission of the firm was examined by Department of Industrial policy and promotion dated10'll'2017 and they have fumished their comments vide their communicationNo. T/425/2017:TSw dated 20-l 1.2017.comments of DIPP considered by Norms committee and based on the said comments, commiftee recommend the following :

Taking into consideration of 57o wastage is allowed for used ty'e and 0% wastage on retreading material i.e.Natural Rubber and SBR, following norms are recommended taking cue from SI9N A l70l as under:-

Exportitem:Industrial S01id Tyres

Quantity:176.069 MT
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These norms are only for.regularization purpose and no repeat advance authorization should be issued.RA may take consequential action as pei foiicy/procedure

Request: Minor correc-tion in export item No.(ii) against Advance Authorization No. 0510395524dated 04.09.2015.

Decision:The cOnllnittee cOnsidered thc rcquest Of the

HT‐XLPE COmpOund Cranules in the
21.06.2016

RA may take consequential action as per policy/procedure

Online Cases

Case NQ“ 72/87‐ALC12o17 ●ar'Na島よ2ENiitt   Mも まヽ

″摯

まζ/恵デ

  IIょ
tiζ AI116↓ta

脳ぼ朋ξ:伴硼計  けR呪 17
HQ me        辮
:01/87/050/00t24tAut8/*_ i:03/esfia0/00641/Awts/ i;;.;i:;;;;" "r tv t' tazl

D..i.tr* -At rith" *ritt";;";;; tu-irh"d by th" DIp-p 
",d" 

th;i. t"t;, N;n 2ui-isw d"t"d 13 .oiotf,the Committee approved following adhoc norms: |

firm and decided to correct the export item no.(ii) as
minutes of NC Meeting No. 4 which was held on

EXPORT ITEPI QTY IMPORT ITEⅣ l QTY required per kg
of finished good

Rubber Floor Coverings
& Mats

3,00,000 kg 1 Synthetic Rubbcr― SBR-1502 0.22500 kg

2. Natural Rubber 0.40250 kg

3  Zinc Oxide 0.02000 kg

4. Antioxidant 0 01lo kg

5. Accelerator 0.01350 kg

6. Titanium D10対 de 0 04150 kg

7_  PPT silica Fillcr 0 14500 kg

8. Rubber Processing Oil 0.05500 kg

9.  CarbOn Black 0.08500 kg

tems :

SIo No. Ifcm Dar
1

Quantity
133.86 MT

Cerhn. R 23.80 MT

4 SBR
15.93 MT

7.08 MT

Case No. .{-26 01/87/50/253/AM16/DES― VII
NC No。:5/AR418

Dated:22.11.2017
. Lic. No. and Date
10395524 dated o4.09。 2015

`|マ

毅多年
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case No.:19/8 187-ALCUz0r6 partyName: ExpANDED ,Meet No/Dar e:5/g7_
ipoLyMER SYSTEMS pVT. LTD ,ALCU2OI1i j2z.n.2ot7

HQ File :01/87/050lo0til/AMll/ ,RLA File :03194/040/0t015/AMl6/ 
1t-i..Norout",o3l0803l29I io8.o3.2ol6

Decision: The committee considered the case as.per agenda and decided to give personal Hearingtechnical and production persons who are well versed with the case.

ICase NO.:68/5/87‐ALC1/2017   1any｀ 五島8:ζA」 iё iNNOVAttilЁ
,Mιし1ヽ3/D:iti3/8'1

1                      PLASTICs INDIA P LTD      :ALC1/2017
122112017

IHQFl10:o1/87/050/Oo3恵
j′AMi恵′ IRLAFiit lj4/24/040/60109/AMi`′ ILc.ヽ 6′b:ig:j41604,,il  

‐       |
26052016      ‐     1

Pお
SiOnij鳳

需 勢 i恵鷺 鶯 1漱熱 pttt赫
お甚鳳高 温 基1誌語島語″

|

case品

“
りyttALd加7 '赫 品` 虫衝dttvAT市Ё

控漱 汁
j諄
 1漱 漁 |

1             1PLASTIcs INDIA P l
l                             ‐                             122.112017

いOiお :。ν恵ウ/630/603恵4/AMi恵 /IRLAiお :j4/2″

“

″6務 jゥ′AMi`′ 島 しヽ も′b嘉よj41oo4,,`0 1    1

1聴|お
1l ittb:I温::“ま扇L品凛L基畠轟五::高品ふ

=|:鮮

‖ i:面g鳥』1.鳳島臨 t籠
|

騒朧跳ぽ』躙糧:fTふd∽chofmcl
i to be imported                        l

胤ltti∬器愧1棚I計
画A面°n for lts non―use mり

:

μiremcntOfcachOfitcmfOrmanufactureofeachofexpOn i

lDW,al Te?1,Pr il:f中 ,11,us,,InmanufacmHngOtherthantheOncsd“ mcd in authOnsa● On.          |

Status:
Deferred

to the firm
．　
Ｗ‐

Status:
Approved

″娠o――
「a: 酔Ｆｏｒｅ‐論回

I0. Processing Aid 0 03500 kg
There should be a value cap on Rubber Chemical

Procedures Vol. II.
as per general Note- g of Handbook of

r1r"v take consequentiar acrion "m
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1需Ⅲ
l:litさ :品品:tt。面

““
dぬe mt t peragenda and“ d“db酬 ぉHhc bH。宙ng hおmmOn■ Omぬel

^ 
ifi.m,- sr PUr 4tse,ua an(l qeclqeo to call tor the following information from the" la) Technical descriptions/specifications, percentage composition (by weight) of the products to be exported.
j?,i":fil..1ilil:Tli:T"X;:'tri";fu;':l$tilffi;,'fi111,.,,ur., c,aimed at each siage andeach o*he
:c,) uhemlcar name' Technical specifications of items proposed to be imported.id) whether the scrap generated in the process is being reused or not. Iinot the technical justification for its non-use mayibe furnished' If the scrap is being rora, tn. rui.'ralue/iommerci"l ;;il; may be indicared.

ii]ffi:::' 
balance indicating t"'itulutiu" ,tut.rnent of the ."quir.."r,t of each of item for manufacture of each of export

8

ハ

.Case No.:58/13/87‐ALClノ2016

HQ Flt:o1/87/05υ Oo333/AM17′

|

区 面 両 満 孫冨

iCase No.:lo/14/87‐
ALC1/201`

|

IHQ誦
ごbiだ
"。

30/06b43/AMiケブ

Party Namc:DOw cHEMIcAL

IINTERNAT10NAL PRIVATE
‐LIMITED

IRLA Fllc:o3/94/040/oo439/AM17/

Meet No/Date:5/87-
ALC1/2017
22.11.2017

ILic.No/Datc10310807192

Status:
Deferred

1

considered the case as per agenda and decided to defer the case.

IMegi｀0/bit81ζたデ
IALC1/2017
122112017

1Lic No/Date:0310807191

Status:
Deferred

118082016

IDecisiOn:Thc cOШ 」ttee consideredthttiξ

`::bも

F:L`五れl and decided tO defcr the case.

「
F…

M“ К 1/2016躍

蝦
I踪Ⅷ 胤

L推
き棚 ν “: I           LIMITED        
♭アIttγ

'1員・
面 んラ

“

Йb344/A面

"に
Angb3/94/64o/00石 o/AMi"「

出 濡
:"め憲bカ

|

li 11      - |・
7V。 4VIυ

l Deci“ 6五 li五

`c。

_轟

“
11liユ|も
と生L曇|:``Ittι轟a and decidcd tO dcfcr thc casc.

|          |         119.08.2016  ~~
1

IⅢⅢⅢⅢⅢl¨誼
…
錦碗五高

lilに 1工 Noliji4/8ウーALCi/20i` Pany Naお よDOW ёIIEMiёÅt~IЙ きま ルヽb滸よ
`′

恵ゥ:

轍 t瑞濡誡 寵 de
逮熱 、議賄熱」器 1

Status:
Deferred

Status:
Deferred

Status:



ハ

File No.O 1 lBt I lt 1 !OO005/AM 1 8/DES-Vil
Attachment:NC7 minutes of meeting No-S 0f AMlg.pdf

,                      INTERNAT10NAL PRIVATF    Ar r1/つ n17
| |

INTERNAT10NAL PRIVATE
IALC1/2017

.LIMITED
22.11.2017

Deferred

I FO臨 揃/87/05面■6/AM"IA高 品 晟o/o0448/AM″

融
じ:。5i歯滋

|
`                       119.082016

罵誕

B畏躙器L ttiF…

=・―――――――――一二―――
″4/04υO“47Am7 1F織

lα“
ЮЮη26

__二 _______―
―――――――一―一――～――一-      1・

フ・υO・乙υ10

1面面T:耳肩己高品こyttnsideredthe caseasperagendaanddecidedtO dcfcrthe case.

rgrq arflileyr€ (fu*gr Enqrq)
)puty Director General af Foreign Trade

ft*sr qrqx qsfus-aq
)irectorate General of Foreign Trade
sdrq rr+q. q* fird-rroorr
dyog Bhawan, l.lew Delhi-11OO11

Status:
Deferred

轟 も赫 而 輸 ァ
岬
棚 胤 懸而戸

繊 Ⅲ
07223~~

IDeti“ 6i:十五さё。品i品
`品
まi313とぬ

``吉

:glζ

`ti:Lι

ialtta品&品aぉとき島1■3`五こ

I
阿 赫 ¨ げ 甲 輸 赫 赫 翻 戸 0807549
I〕 ecisiOn:The cOnIIllittcc cOnsidcrcd thc case as pcr agenda and decidcd tO dcfer the casc.

Status:
Deferred

Status:
:Deferred

Status:
Deferred

Status:
Deferred

喩1:111,G絶「 雄き癬
13たた

,2112017
6j′,4/040/6o4慧 9/AMiウ′紅Iも :ヽ 6′b五iょ 0」 ibjOス 4恵

十二                            1                             101092016
Decision : The committee considered the case as per agenda and decided to defer the case.

Case No.:56/15/87‐ ALC1/2016

J

躙辮霧‖
糾 ,

商 面 萌 而 而 戸
層¶鰍 190310807550 年

16 |¨I魃辮諄‖
糾
 |

I)ecls10n:「FheCorrlmittcecOnsidercdthccaseasberiLも 五五五ind decidcd tO dcfcr the casc.

―

一

SHARMA
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Case No.:55/15/87‐ ALC1/2016

HQ Filc

:01/87/050/Oo448/AM17/

ёittヽ bilg4/15/j7-ALCi/'bi`

HQ Fiiき
~

:01/87/050/Oo457/AM17/

Status:
Deferred

Status: Approved

Status: Approved

|ヽ さ
HOttAL P面薇 I 雌 と出 ″

嘔

ILIMITED lzz.tt.zon
" ,e File :01/87/05 0/00452/AMt,/ .

IRLA Fllc lo3/94/040/06ζ 09/AMlウ′
|二
i`:｀ 3/bale:0」 ibな07615

満満   菰        i嘉 高 こ

:郷
:鼈I翔拌ぶ

IRLA Filc

|:03/94/040/Oo498/AM17/

Pe,lSiOni: ThC COmmilet tttξ ideleith:::ξ:case and decided to approve udho. norms on ,
棚譜諸|み瓶鮒TI器比ty年論明K21fttll望´200&20B tt p∝ cOmmems Ofッ。c&Pc缶mshed宙 dclOM NO.46011/7720o7-Pdlttt“ idヴちbiJ温1:為∬eiI∬兵‰諜

‐Lic.No/Date:0310807998

122092016

20

IPatyN:五

`:Ё

文,ANDЁb
lPOLYMER SYSTEMS PvT.
ILTD

IRLAnig
l:03/94/040/Oo567/AM17/

,Meet No/Date:5/87‐

IALC1/2017
122.112017

1Lic.No/Datc:0310808419
117102016

う
ん

1棚守諸|)瓶滞:器胤tfr諭明1鰍f鬼:露鷺
200&2劇 3ぉ p∝ cOmmetts OfッOC&Pc h面shed宙 dcl
ended as under:

IPIPORT ITEM
Examol ep 75O-polyether polrof

action as per policyTp.ocedures.

¨ ndJ aC・On as

ハ

lD
[~~0~^^~""`aV‐ vv■Чしぃιυ uCl。 l ιllC CaSC.
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拓[|datcd 31.07.2013 and recOnlmended as under:
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印 瀬 画 面 高

yl    
‐霜 L~IPC| 1靡

淋  牲 ―21   】νAm y
l               l. i i05.01.20t7

_,Hm;ffi f,:ffi'X:il:lli'J:1Jff T:jrfi ;fi:iH. *.,0"0" .' r,,. r",,",", Hearing ro the nrm with

~FaseNo■
13′1お 7‐ALC12o17~            lMectNo/Dac5/87-  ~編

1..Δ n… _…・
~|

― ―――――――― _                                     |

―

―

                                   |

File No.0 1 t|t t 1t 1 !OO005/AM1 B/DES-V[
Attachment:NC7 ,iirt"" of meeting No-S 0f AMlg.pdf

!:ざ↑IElsY」
fEMs PvT. |:Jili:プ

rc:D/6/~    ,tatuttApproved I

17            1              1
FttYMERSYSTEMSPv■  tど 1葛F

."*r ff 76r-: irR.. sH/r'nirA

. qelr*eq-+ (iH"t; -.4-rur<)

鱚舗幾鑑r
fFT｀
Og P」ヤ

25

Exam o I qE? 5 oEf yrtrerT" I y" I

729927 sg. mt.
(8,77,591 23 Kg)

l Yam(POlycstcr 5,21,897 kg

―

―

ヨ



File No.01lgTl1t1tOO0O5/AM18/DES_V[ 
12Attachment:NC7 minutes of meeting No-S 0f AMlg.pdf

9

|

で器e mνν
"・
L02側71器

澱LξthttFA I    ~IINDUSTRIES LIMITED
Status: Approved

撃l七    :      :ltWILic No/Datc:o310812225
:01/87/050/Ooo75/AM18/ :03/94/040/01176/AM17/

No/Datc:o310812225
― ‐ ― ′′V´ V′ VVV′ υ′alV■ ■0′         :υ j/ソ 4/U40/01176/AM17/        130.o32017

DccisiOni Based On tht itthiital[Aふ ふ:11ミ AI● IЬ

`11■

:_.^11_:J_, 11 ・ヽ ・on thc technical cOmmcnts Of DIPP hmished vidc Lctter No 7/346/2017_TSW H,,。
H

,Onlmi"ee approvedぉ H。宙n』血OcI」蒸l
7/346/2017-TSw dated 13 1o2017,thc

Import Item
Description

l. New Pneumatic
Tyres of Rubber, Of a
kind used on Buses or
Lories : Radials -
Nylon and Steel Belt.
(Total Quantity to be
exported 5,000.00
kg9

100 kgs
瞥二vRAL

NATURAL@
型
IED NATURAL RUBBER(TsN尉

SYNTHETIC RUBBER:BUTADIENE
RUBBER(BR)

10717
SYNTHETIC RUBBER:STYRENE
BUTADIENE RUBBER SBR‐ 1500/1502

SYNTHET@
STYRENE BUTADIENE RUBBER SBR―
1712/1723/1783

NYLON TY

獣F摺顧器:」画面

WIRE O
OF A THIcKNESS ABOVE 18 SwG BuT
UP T0 26Sヽ VG(BRONZE COATED TYRE

―――ニ ーーーーー   |口Ю■知7____二___1
11認 漱 :iふ盤 器 産l:lξ激胤

tttlT:r為
蹴tlii寛∬

d“d“db JК RsmJ He轟略
"ぬ
enm宙ぬ

|

:~戸
」而而而漏画面罰 F

Export Item QTY
ｒ
．
　

ｏ
。

Ｓ

Ｎ QIHY

1

2

3

4

5

12826

14.829

6803

1.658
9

10

11

13

14

CARBON BLACK
26521

3589

ｎ
ｖ
Ａ
υ

8.889

2877

雀権葎梁進ギ七畿
焉孵慕騨£
*ter =nqrq rrerfn}qrraq

lirectoiate GeIieIal of Folcign Trade

~         ■  ~~~~  ~― …̀ν ●●ν■l Vし loヽuンVItll lllC CaSC

281

ミ 眩 黒 £臨 :器 1
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辮 電 雫
XE雨両 面 膏

0.413RUBBER CHEMIcAL:ANT10xIDANTs
1.262

7 RUBBER cHE
0591

RUBB ER c geprTcal *.rrenopns
0105

19

20

ZlNC OxIDE
1887

01LAKlじ ACID
0765

MICROCRYSTA
WAX

0656

23

臨ぶ躙
WEIGHT oF THE AROMATIC
CONSTITuENTS EXCEEDS THAT OF

躙 Rざ∬珊 1:ゝ〕脚・
KNOWN AS RUBBER PROCESS OIL

3565
25 PHENOLIC TA

0.599
26 TNSOLUBLE SUI_plrun

0700
AGEING RESISTANCE CHEMICAL

/HVA-2) 0140
29 AGEING RESIsTANCE CHEMICAL(HTs)

0127
30 PROCESSING ADDITIvES

0539
HovocpNrzlNG-ecel.tr

0536

３２

一
　

３３

COBALT BoRON CoMPLEX― CoBALT
225%(MoNO BoND)

0.034
MOULD RELEASE PREPARAT10N
【INSIDE RELEASE) 0190

34
MOULD RELEASE

0160
BLADDERS

0020

36

ANTTTACK nslpasE pnEFnnerroN
(RUBBER COMPOUND RELEASE)

0.200

Export Item QTY
Ｓｒ。
Ｎ。。

Import Item
Description QTY

2. New Pneumatic
Tyres ofRubber, Ofa
kind used on Buses or
Lorries : Other Bias -
Nylon. (Total Quantity
to be exported
30,000.00 kgs)

100 kgs 1 NAlURAL RUBBER‐ SMOKED SHEETS
(RSS)     _ 17148
NATURAL RUBBER‐ TECHNICALLY
SPECIFIED NATURAL RUBBER(TSNR)

18008
SYNTHETIC RUB

…

R) 9614
4 SYNTHETIC RUOBER:STYRENE~~~
BUTADIENE RUBBER SBR-1500/1502

1 670
9 CARBON BLACK

24005
10 NYLON TYRE CORD FABRIC(DIPPED)

10922
11 RUBBERISED TEXTILE FABRIC NYLON

DIPPED) 0177
|

| |
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POLYESTERTYRE CORDFABRIё  ~~ ~
(DIPPED)

熱
臨14

15

16

17

18

19

20

21

4057

0322
RUBBER CHEMIcAL:ANTIoxIDANTS

1 136
RUBBER cHEMIcAL:ACCELERATOR

0469RUBBERcn@

-

0.116
ZINC OxIDE

1947srpeRrc acro
1 124

MICROCRYSTALLINE PETROLEUM
WAX

0615
22

23

pnrclplramDTirrca
0.783

臨1辮聴需薫輛配T
WEIGHT oF THE ARONIATIC
CONSTITuENTS EXCEEDS THAT OF

躙 Rざど器 1:ゝ躙 ぶ・
KNOwN AS RUBBER PROCESS oIL

4.838
25

26

30

33

PHENOLIC TACKIFIER RESIN
0.158hrsor-usaE suLpHUR
0148pRoce ssrNcloolrrvps
0.493MouLDnpffi

(INSIDE RELEASE) 0190
34 MOULD RELEASE PREPARAT10N
(OUTSIDE ttLEAS助 0160
BLADDERS

0020
36 ANTITACK RELEASE PREPARAT10N

じ LEASE) 0200

Export Item QTY
Ｓｒ。
Ｎ。．

Import Item
Description QTY

3. New Pneumatii-
Tyres ofRubber, Ofa
kind used on
agricultural or forestry
vehicles and
machines, A. Bias -
Nylon. (Total Quantity
to be exported
4,875,000.00 kgs)

100 kgs 1 1ヽAluKAL K∪ BBER―SMOKED SHEETS
3.238

NATURAL RUBBER― TECHNICALI′ Y
RUBBER(TsNR) 26612

SYNTHETIC RUBBER:BUTADIENE
RUBBE■(BR) 3019

4 SYNTHETIc RUBBERISTYRENE
BUTADIENE RUBBER SBR-1500/1502

4263
SYNTHETIC RUBBER:OIL EXTENDED
STYRENE BuTADIENE RUBBER SBR―
1712/1723/1783

8.702
9 CARBON BLACK

27113

１

１

１

１

‐
‐
‐
１

１

１

１

‐

‐
‥
・
・
・１

‐
１

１

ｌ

Ｊ
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12

型
TYRECORDFABШ cδIFI百5「可

~~蔦

獣総鷺品&3::も
BⅢそ雨面

0102
POLYESTER TYRE CORD FABRIC
(DIPPED) 0003

14

8F紆発:wttlむ灘:早VIE
BEADWIRE)

3367
15

16

17

18

19

RUBBER CHEMIcAL:ANT10xIDANTS

0482
RUBBER CHEMIcAL:ANT10xIDANTS

0.947
RUBBER CHEMIcAL:ACCELERATOR

0484
RUBBER CHEMIcAL:RETARDERS

ZINC OxIDE

STEARIC ACID

0.102

1810
20

21

22

23

25

26

30

1024
MICROCRYSTALLINE PETROLEUM
WAX

0850
PRECIPITATEDSILICA _ I 0.003

臨ぶT濡需齋蘊WT
WEIGHT oF THE AROMATIC
CONSTITuENTS EXCEEDS THAT OF

置ざ£ざ牒雅1:IttR「則:ぶ・
BER PROCESS OIL. 4.285

PHENOLIC TACKIFIER RESIN
0217

INSOLUBLE SULPHuR
0129

PROCESSING ADDITIVES
0568

31

33

HOMOGENIZING AGENT
0.001

MOULD RELEASE PREPARAT10N
(INSIDE RELEASD 0190

34 MOULD RELEASE PREPARAT10N
(OUTSIDE RELEASE) 0160
BLADDERS

0.020
36 ANTITACK RELEASE PREPARATION
(RUBBER COMPouNP RELEASE) 0200

Export ltem QTY
Ｌ
　
Ｏ
．

Ｓ

Ｎ
Import Item
Description QTY

4. New Pneumatic
Tyres ofRubber, Ofa
kind used on
agricultural or forestry
vehicles and
machines, B. Radials -
Nylon and Polyester,
Polyester. (Total
Quantity to be

I 00 kgs
1 ま鈷

∪RAL RUBBER― SMOKED SHEETS(
9.552

つ
４

NATURAL RUBBER― TECHNICALLY
SFECIFIED NATURAL RttBER(TsNR)

17345
SYNTHETIC RUBBER:BUTADIENE

…
12222

4

SYNTHETIC RUBBER:STYRENE
BUTADIENE RUBBER SBR-1500/1502

10014

ク腸

eputy Direclor General cf Foreign Trade
Rr arrcTq :qAT[ieqrrtrq

Directorate General of Foreign Trade
i3Elrrr q-q--r, Er$ R6n-11oo.,

Jdyog Bhawan, New Dethi-11OO1'l

―

―

―

―

―

―

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

一
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バ′μ

13

expOrted 5,055,00o oo

kgs)

5
1.494

9
29443

Ю
一　
　
Ｈ

NYLON I｀ YRE CORD FABRIC(DIPPED)
2o96

躙 器 :胤 略 蹴 Υ
通C NYLON

0055

14

POLYESTER T

…
2.882

WIKb OF IRON OR NON-ALLOY SrrrI-
OF A THICKNESS ABOVE 18 SWG BUT
uP TO 26 SWG (BRONZE COATED TYRE
BEApWTRE)

2896

15

16

17

18

19

20

RUBBER CHE
TMQ/TDQ/Hs

0468

岬 CHEMIcAL:ANT10xI面
1352

RUBBER CHEMICAL:ACCELERATOR
0.685

RUBBER CHEMIcAL:RETARDERS
0.127

Z】NC oxIDE
1808

STEARIC ACID
0.886

21

MICROCRYSTALLINE PETROLEUM
WAX

0.879

23

25

26

30

31

33

臨ぶ
il品

WEIGHT oF THE AROMATIC
CONSTITuENTs EXCEEDS THAT OF

翼:ざ:ざど留離1:轟穏:〕疋:ぶ
T'

R PROCESS oIL 4144
PHENOLIC TACKIFIER RESIN

0658
INSOLUBLE SULPHUR

0500
PROCESSING ADDITIVES

0578
HOMOGENIZING AGENT

0452
MOULD RELEASE PREPARAT10N

E) 0190

３４

一

３５

一
　

３６

MOtILD RELEASE PREPARAT10N
(OUTSIDE RELEASE) 0160
BLADDERS

0.020
ANTITACK RELEASE PREPARAT10N
(RvBBER COMPouND RELEASE) 0200

Export Item QTY
ｒ
．　
０
。

Ｓ

Ｎ
Import ltem
Description QTY

5. New Pneumatic
Tyres ofRubber, Ofa
kind used on
agricultural or forestry
vehicles and

100 kgs

1

NAlURAL RtIBBER― SMOKED SHEETS
(RSS) 12053

2

NATURAL RUBBER― TECHNICALLY
SPECIFIED NATURttL RUBBER(TSNR)

15 155

3 SYNTHETIc RUBBER:BUTADIENE
9869

多ん■
l{srilHeffi (Itrc-{T qrqr{)

, Director General cf Foreign Tra

ハ

ffiq qrqr< q-f,'rffi-qrrd-q
Directorate General of Foreign Trade

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

！

―

―

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

１

r:zlfrr rrq;r, qS ffi-rroorr
ioyob'enawin, htew Delhi-1 1 ool 1

-    1
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14

machines,C Ny10n
and Steel Beit.(TOtal

Quantity to be
expOrted 565,00o.Oo

kgs)

RUBB        ~

4

5

9

SYNTHETIc RUBBER:STYRENE
BUTADIENE RUBBER SBR-1500/1502

8254

:猟評認硼評薦瑠wT
1712/1723/1783

1151
CARBON BLACK

26772

‐０
一　
　
Ｈ
一
　

‐３
一　
　
　
　
‐４

NYLON TYRE CoRD FABRIC(DIPPED)
4226

漱 :譜 Ж 群 3[:げ
斑 C WLON

0041

状?躍 7851

盤麟ジt撤蠅 3143

15

16

17

18

19

0382
RUBBER CHEMIcAL:ANTIoxIDANTS

1308
RUBBER CHEMIcAL:ACCELERATOR

0606
RUBBER CHEMIcAL:RETARDERS

0099
乙lNし UXlυL
STEARIC ACID

1.833
２〇

一
　

２ ‐

0774

23

25

26

28

29

30

31

臨撫1蘊需齋需wT
WEIGHT oF THE AROMATIC
CONSTITuENTS EXCEEDS THAT OF

躙 :きだ珊 朧鰤 皿 ぶ・
KNOwN AS RUBBER PROCESS oIL

3.571
PHENOLIC TACKIFIER RESIN

0656
INSOLUBLE SULPHuR

0569
AGEING RESIsTANCE CHEMIcAL
〔PERKALINK-90o/HvA-2) 0128

仝9EING RESISTAN(,E CHEMIcAL(HTsh 0116
PROCESSING ADDITIvES

0.588
HOMOGENIZING AGENT

0556

３２

一
　

３３

COBALT BoRON COMPLEX― CoBALT
225%(MoNO BoND)

0.031
MOULD RELEASE PREPARAT10N

E) 0.190

34

35

MOULD RELEASE PREPARAT10N
(OUTSIDE RELEASE) 0.160
BLADDERS

0020

36
ANllTACK RELEASE PREPARAT10N
ryBDER COMPouND RELEASE) 0200

⌒

‥
１
‥
‥
「
■
‥
―
１
１
１
‥
‥
―
―
‥
１

１
１
，
―
‥
～
―
；
―
‥
―
・
１
■
■
■
■

■
‥
―
―
‥
■
■
■
■
１
１
■
■
「
―
‥
―

―
―
―
―
―
‥
ｉ
「
”
‥
「
■
■
「
■
■
■
■
１
１
‥
１
１
，

―
―
―
―
‥
１
‥
ｌ
１
１
‥
‥
―
‥
‥
―
―
‥
‥

「̈
―
‥
「
―
‥
―
―
，
■
１
１
‥
１
１
‥
―
―
‥
１
１
■
■
―
―
●
“
―
‥
■
―
‥
‥
―
―
‥
■
■
１
■
‥
―
―
■
■
‥
１
‥
１
１
１
‥
‥
・―
―
‥

―
―

！
―

―
―

―

１

１

１

１

１

１

１

１

１

ヨ
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15

―

・

―
―

一

:

Export ltem QTY
ｒ
．
　

０
。

Ｓ

Ｎ
Import Item
Description QTY

o. New Pneumatic
Tyres ofRubber, Ofa
kind used on
agricultural or forestry
vehicles and
machines, D. Radials -
All Steel. (Total
Quantity to be
exported 2,000.00
keO

100 kgs
１

一　

　

２

。

ML KUbBER―SMoKED SHEETS

28306

さ鵠 Ll出螺kI硼躙騰夕:RRヽ 8444
011ヽ 1● Lllし KUじBER:BUTADIENE

201o

4

SYNTHETIc RUBBER:STYRENE
BUTADIENE RUBBER SBR‐ 1500/1502

3692
HALO BuTYL RUBBER‐ CHLORO

:UT¥[晏U:::ll:|:3/BROMo 2551
9 しAKbUN BLACK

21.197

15817

14

部棚:W剛l躙:軋
5009

15

16
0048

塁型旦三二塁
CHEMIcAL:ANT10xIDANTS

1498
17

18

19

型望≡翌昼
CHEMIcAL:ACCELERATOR

0612
RUBBER CHEMICAL:RETARDERS

ZINC OxIDE
0001

2075
20 STEARIC ACID

0131

21

22

MCROcRYSTALLINE PETROLEUM
WAX

0528
PRECIPITATED SILICA

1836

0309
23

24

25

26

27

臨搬躙鋭服雷等誂:Ψ
WEIGHT oF THE AROMATIC
CONSTITuENTS EXCEEDS THAT OF

翼 :ど,ど誤 雅 1:ぶ 〕1賢ぶ
T,

PROCESS OIL
PETROLEUM TACKIFIER RESIN

0765
PHENOLIC TACKIFIER RESIN

0777
INSOLUBLE SULPHUR

0908
SILANE COuPLING AGENT

0348

28

29

30

31

AGEING RESISTANCE CHEN4ICAL,
(PERKALTNK_90o t Hy A _2) 1009

NCE CHEMIcAL(HTs)
0428

PROCESSING ADDITIVES
0457

HOMOGENIZING AGENT
2158
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16

32
coBALT BoRoN coMplpx_coBALT
22.5%(MONO BOND)

0.116

| 019o

34
0160

0020

0200

Export Item QTY Ｓｒ。
Ｎ。．

Import Item
Description QTY

7. New Eeumatic

1
Ty'es of Rubber, Of a
kind used on
construction, mining
or industrial handling
vehicles and
machines, A. Nylon,
Nylon and Aramide.
(Total Quanrity to be
exported 3,255,000.00
kgs)

丘Jli5・

~し K∪ bbLK‐SMOKED SHEETS

13331

２

一
　

３

[:RR) 22340

3081

4 営絆1:鵠ミ毬l設 :Ⅸ鷺り31502
8763

6

誡 鰈 糀 濶
1.173

0236

9 CARBON BLACK
26768

0
NYLON TYRE CORD FABRIC(DIPPED)

7.970

Ｈ
一
　

‐２
一　
　
　
　
‐４

CHAFER FABRIC(DIPPED)3RIC NYLON
0084

0134

2991

5 TMQ/TDQ/Hsiじ
AL.ANT10xIDANTS

0555
一

１

一

１

一

6 蜃
∪BBER CHEMIcAL:ANTIoxIDANTS

0998
7

0.533

9
AKりLKS

ZINC oxIDE

STEARIC ACID

0112

1930
20

1068

21 薔賊

υしKXδ lALuNE PじrROLEIIM

PREα HTATED tt κ A
0801

22

23

0139

3.714

⌒

L

sulm rrarq, Tg fadl-11oo11
Jdyog Bhawan, l'{ew Delhi-11oO11
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20

17

WEIGHT o

麟:牌灘iぎ楚き,
KNOwN AS RUBBER PROcESS oIL.

PETROLEUM TACKIFIER RESIN

PHENOLIC TACKIFIER RESIN

SILANE COuPLING AGENT

HOMOGENIZING AGENT
MOULD RELEASE PREPARAT10N
INSIDE REL
MOULDffi

Import Item
Description

8. New Pneum:tic-
Ty'es of Rubber, Of a
kind used on
construction, mining
or industrial handling
vehicles and
machines, B. Radials -
All Steel. (Total
Quantity to be
exported 710,000.00
kgs)

100 kgs

NATURAL RUBBER‐ TECHNICALLY
SPECIFIED NATURAL RUBPER(TsNRl
SYNTHETIc RUBBER:BuTADIENE
RUBBER(BR)

SYNTHETIc RUBBER:STYRENE
BUTADIENE RUBBER SBR‐ 1500/1502
HALO B UTYL RLIBBERICHLORO

諷 :ll:IR/BROMo

24.175

翌
LON TYRE CORD FABR℃

(〕PPED

:器:躍闘群3::絆
斑C NYL銀

POLYESTE@

壁邪脚趙 猟踊:冊
::lЪ ;ヽ猟踏γ

G(BRONZE COATED TYRE

RUBBEtt cHEMIcAL:ANT10xIDANTS
/TDQ/Hs

⌒

sHARMA
製薬繰纂

・
¨ 岬

l  i

Export ltem QTY
ｒ
．
　

ｏ
．

Ｓ

Ｎ QTY

1

2

3

4

6

ざ£」sKALRUBBER‐
SMoKED SHEETS

18.123

11.279

2.689

13.893

1804
9 しAKbUN BLACK

‐０
一　
　
Ｈ
一
　

‐２
一
　

‐３
一　
　
　
　
‐４
一　

‐５

0001

0057

0002

10989

2924

0302
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18

16

17

18

RUBBER CHEMIcAL:ANT10xIDANTS
1534

RUBBER CHEMIcAL:ACCELERATOR
0728

卜∪bbLKじHLMICAL:RETARDERS 0012
19

20

ZINC OxIDE

STEARIC ACID
2434

0317

21

22

23

24

25

26

ギ場8[OCRYSTALLINE PETROLEUM 0663
PRECIPITATED SILICA

1.877

誦撫
i

WEIGHT oF THE AROMATIC
CONSTITuENTS EXCEEDS THAT OF

躙 Rざど
=離
l:選猟:〕翌:ぶ

T'

KNOWN AS RUBBER PROCESS OIL
1530

PETROLEUM TACKIFIER RESIN
0548

PHENOLIC TACKIFIER RESIN
0.757

INSOLUBLE SuLPttR
0726

27 SILANE COuPLING AGENT
0309

28
AGEING RESIsTANCE CHEMIcAL
(PERKALINK‐ 9oo/HvA‐ 2) 0738

屋
E CHEMICAL(HTs'

0.311
PROCESSING ADDITIvES

0.419
HOMOGENIZING AGENT

1.462

３２

一
　

３３

COBALT BoRON CoMPLEX― CoBALT
ND) 0079

MOULD RELEASE PREPARAT10N
(INSIDE RELEASE) 019o

34
Ⅳ10ULD RELEASE PREPARAT10N
(OUTSIDE RELEASE) 0160

障
‐
３６

BLADDERS
0.020

ANTITACK RELEASE PREPARAT10N
(RUBBER COMPoい,p RELEASE) 0200

Export Item QTY
Ｌ

　

Ｏ
．

Ｓ

Ｎ
Import Item
Description QTY

9. New Pneumatic
Tyres ofRubber, Ofa
kind used on
construction, mining
or industrial handling
vehicles and
machines, C. Radials -
Nylon and Polyester.
(Total Quanrity to be
exported 45,000.00
kgs)

100 kgs
１

一　

　

２

NAl∪ KAL RUBBER¨ SMOKED SHEETS
(RSS) 9690
NATURAL RUBBER― TECHNICALLY
SPECIFIED NATURAL RUBBER(TsN助

17.545

３

一
　

　

４

SYNTHETIC RUBBER:BUTADIENE
RUBBER(BD

10561
SYNTHETIC RUBBER:STYRENE
BUTADIENE RUBBER SBR-1500/1502

10586
SYNTHETIC RUBBER:OIL EXTENDED
STYRENE BUTADIENE RUBBER SBR―
1712/1723/1783 1487

ノ1

⌒
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CARBON BLACK

NYLON TYRE CORD FABRIC (DIPPED)

29163

１〇
一　
　
Ｈ

3595

躙 :蝠 郡 指:も
BttC NYLON

0053
POLYESTER T
(DIPPED) 2941

14

群Υ品濾 :島出しよ竹蹄淵計
::1∬鶯;11lγ

G(BRONZE CoATED TYRE

2.949

:М3■ 3猟
1じAL AN■ 0測DANTS

0.474
KUBBER CHEMICAL:ANT10xIDANTS

1218
‐７

一

‐８

一
‐９

K∪BBER CHEMIcAL:ACCELERATOR
0.637

RUBBER CHEMIcAL:RETARDERS
0121

20

21

MICROCRYSTALLINE PETROLEUM
WAX

0.821

―
―

―

隆

匡

巨

蹄搬T記
WEIGHT OF THE AROMATIC
CONSTITuENTs EXCEEDS THAT OF

置ざ賓』繋器1:嘲〕疋:ぶ
T,

KNOWN AS RUBBER PROCESS oIL 4120
PHENOLIC TACKIFIER RESIN

0563
INSOLUBLE SULPHUR

0469
PROCESSING ADDITIvES

0580
HOMOGENIZING AGENT

0323
MOULD RELEASE PREPARAT10N
(lNSIDE RELEASE) 019o

３４

一

MOULD RELEASE PREPARAT10N
(OUTSIDE RELEASE) 0.160

村
5 BLADDERS

0020

6

ANTITACK RELEASE PREPARAT10N
(RUBBER COMPolIND RELEASE) 0200

Export Item QTY
Ｓｒ．
Ｎ。。

Import ltem
Description QTY

10. New Pneumatic
Tyres ofRubber, Ofa
kind used on
construction, mining
or industrial handling
vehicles and
machines, D. Nylon
and Steel Belt. (Total
Quantity to be

100 kgs
１

一　

　

２

RSS)UKAL K∪
BBER‐SMoKED SHEETS(

14148
NATURAL RUBBER‐ TECHNICALLY
SPECIFIED NATURAL RUBBER(TsNR)

14156

３

一
　

　

４

SYNTHETIC RUBBER:BUTADIENE
RUBBER(BR) 5946
SYNTHETIc RUBBER:STYRENE
BUTADIENE RUBBER SBR-1500/1502

12989

孔絣 :鯖乳調 de

|:|:::::|:]::|:lii]:::::il:ii:|lil

⌒

―
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23

20

13・“
ちρO°00

趙 1161

0101

9 CAR30N BLACK
27773

10
NYLON TYRE CORD FABRIC(DIPPED)

3279
RUBBERISED TEXTILE FABRIC NYLON
∫ HAFER FABRIC(DIPPED) 0060
STRANDED WIRE,ROPES AND CABLES
【DRAsS coATED STEEL TYRE CORD) 6703

14

WIRE OF IRON ORNON-ALLO\"TEEL
OF A THICKNESS ABOVE 18 SWG BUT
uP TO 26 SWG (BRONZE COATED TYRE
BEADWTRE)

2.848

|

RUBBER CHEMICAL:ANT10xIDANTS
TMQ/TDQ/Hs

0.536

|

6 RUBBER CHEMIcAL:ANT10xIDANTS
1.154

7 RUBBER CHEMICAL:ACCELERATOR
0521

|

18

19
0099

ZINC OxIDE
1881

20

21

MICROCRYS
WAX 0796

２３

一

２４

臨歯T配諏悪需西雷

「
WEIGHT OF THE AROMATIC
CONSTITuENTS EXCEEDS THAT OF

織 ざRざ服 雅 1:翻 N〕I賓ぶ
T'

KNOWN AS RUBBER PROCESS OIL
3.516

PETROLEUM TACKIFIER RESIN
0.093

25 PHENOLIC TACKIFIER RESIN
0573

26 INSOLUBLE SULPHuR
0553

28
AGEING RESISTANCE CHEMIcAL
(PERKALINK‐ 9oo/HvA-2) 0 1lo

降
AGEING RESI,TANCE CHEMICAL(HTs)

0100
30 PROCESSING ADDITIVES

0397
HOMOGENIZING AGENT

0156

32
COBALT BoRON COMPLEX‐ CoBALT
225%(MoNO BoND) 0026
MOULD RELEASE PREPARAT10N
(INSIDE RELEASE) 0190

34
MOULD RELEASE PREPARATION
(OUTSIDE RELEASE) 0160

隣
BLADDERS

0020
ANTITACK RELEASE PREPARATION

0200
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(RUBBER COMPolIND RELEASE)

Export Item QTY
Ｌ
　
Ｏ
．

Ｓ

Ｎ
Import ftem
Description QTY

I l. New fn"umatic ltOO tgs
Tyres ofRubber, 

I

Other, A. Bias - 
I

Nylon, Nylon and I

Aramide. (Toral 
I

Quantity to be I

exported 275,000.00 Ikes) 
I

１

一　

　

２

NAlUKAL RUBBER‐ SMoKED SHEETS
SSSu 3744
NATURAL RUBBER‐ TECHNICALLY~~
SPECIFIED NATURAL RUBBER(TsNR)

30621

３

一
　

　

４

SYNTHETIC RUBBER:BuTADIENE
スUBBER(BR) 4.026
SYNTHETIC RUBBER:STYRENE
BUTADIENE RUBBER SBR-1500/1502

2.150

５
一
９
一　
１〇
一　
　
Ｈ

SYNTHETIC RUBBER:OIL EXTENDED
STYRENE BUTADIENE RUBBER SBR―
1712/1723/1783

7.251
CARBON BLACK

25543
NYLON TYRE CORD FABRIC(DIPPED)

5900
RUBBERISED TEXTILE FABRIC NYLON

wRFABRIC(DIPPED) 0.096

14

WIRE OFIRON OR NON― ALLOY STEEL
OF A THIcKNESS ABOVE 18 SWG BUT
UP T0 26SWG(BRONZE COATED TYRE

"IRE)
2_446

RUBBER CHEMICAL:ANT10xIDANTS

0.465

16 RUBBER CHEMICAL:ANT10xIDANTS
1009

17

18

RUBBER CHEMICAL:ACCELERATOR
0413

RUBBER CHEMICAL:RETARDERS
0095

19 ZNC OXIDE
2146

20 STEARIC ACID
1 151

MICROCRY
WAX

0.820

22 PRECIPITATED SILICA
0852

23

臨1辮蘊需薫需WT
WEIGHT oF THE AROMATIC
CONSTITuENTS EXCEEDS THAT OF

圏 Rきだ∬需1:轟猟:〕翌:ぶ
T'

KNOWN AS RUpBER PROCESS OIL
3.874

25 PHENOLIC TACKIFIER RESIN 0344
26 INSOLUBLE SULPHUR

0.089

30 PROCESSING ADDITIVES 0714
HOMOGENIZING AGENT

0001

３３

一

３４

MOULD RELEASE PREPARAT10N
SE) 0.190

MOULD RELEASE PREPARAT10N
0160

`:ム

」
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(OUTSIDE RELEASD

bLADDERS
0020

36 晨浣志欲ち8柿W遥路靭°N 0200

Export Item QTY
Ｓｒ．
Ｎ。
。

Import Item
Description QTY

IZ. N"* nn.u-ati.-}IOO tg,
Tyres ofRubber, 

I

Other, B. Radials - I

Nylon and Polyester. I

(Total Quantity to be i

exported 7,000.00 Ikes) 
I

1 (RSS)~LK∪
bbLR―SMoKED SHEETS

13.156

2 銑岩船Ь留躍監I鷲選騰}:漁m 14041
0■ lN■ rlL llし KUbbLK:BUTADIENE
RUBBER(BR)

l1243

4

SYNTHETIc RUBBERISTYRENE
BUTADIENE RUBBER SBR… 1500/1502

6.970

l琳
1.913

９

一
　

１０

しAKbON BLACK
26933

NYL9NTYRECoRDFABRC(DPPED)
2259

CHAFER FAき盈 [131::長島
BRIC NYLON

0.072

9077

14 ∞辟塑到可
0385

KUBBER CHEMIcAL:ANT10xIDANTS
1393

KUBBER CHEMIcAL:ACCELERATOR
0624

RUBBER CHEMIcAL:RETARDERS
0.101

1879

諄
biLAKlC ACID

0783

降
22

MICROcRYSTALLINE PETROLEUM
WAX

0757
PRECIPITATED SILICA

0066

２３

一

２５

一

26

臨歯T記棚 ξf事盤:T
WEIGHT oF THE AROMATIc
CONSTITuENTS EXCEEDS THAT OF

ぶ飛鐵 :ぶ躙 ぶ・
KNOヽvN AS RUBBER PROCESS OIL

3541
PHENOLIC TACKIFIER RESIN

0660
INISOLUBLE SULPHuR

0624

〃

-1

l

|

=-r vr+iir ct-'tl-rRl\ sHAr<tl.4A
'.;=1 r151fiju+; (rli-zr -nrrr<)
,uty Director General cf Foreign Trade

Fficl anqrq
.,irectorate Gcn()ral of Foreign Trade
.ieilrl atqi, =rS ltAdt-rrOOrf
dyog Bnawan, hlew Delhi-11OO11
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AGEING
PERKALINK‐9oo/HVA‐ 2

AGEING RESISTANCE CHEMICAT, TTITSI
PROcESSING ADDITIvES

HOMOGENIZING AGENT
COBALT BoRON CoMPLEX― CoBALT
2250/0(MONO BoND)MouLDnrffi
uour-oM

ANTITACK RELEASE PREPARAT10N

Export Item QTY
ｒ
．
　

ｏ
．

Ｓ

Ｎ
Import Item
Description QTY

I3. Solid RuUUer [lOO tgs
Tyres for Motor I

Vehicles. (Total i

Quantity to be I

exported 150,000.00 Ikes) 
I

2

lNA l∪KAL KUBBER―TECnICALLY
SPECIFIED NATURAL RUBBER(TsNR) 50649

３

一
　

４

SYNTHETIc RUBBER:BUTADIENE
RUBBER(BR)

5063
SYNTHE

ER SBR-1500/1502 0144

５

一

９

14

SYNTHETIc RUBBER:OIL EXTENDED
STYRENE BuTADIENE RUBBER SBR―
1712/1723/1783

CARBON BIACK
0759

32343
WIRE OFIRON OR NON― ALLOY STEEL
OF A THIcKNESS ABOVE 18 SWG BUT
UP T0 26SWG(BRONZE COATED TYRE

1273

15

16

17

18

19

20

RUBBER C
TMQ/TDQ/Hs

0552

RUBBER CHEMICAL:ANT10xIDANTS
0.897

RUBBER CHEMICAL:ACCELERATOR
0861

RUBBER CHEMICAL:RETARDERS
0171

ZINC OxlDE
2819

STEARIC ACID
1101

MICROCRYSTALLINE PETROLEUM
WAX 0009

22 PRECIPITATED SILICA
0321

23

臨ぶT品拙 ξで柵 :w
WEIGHT oF THE AROMATIC
CONSTITuENTS EXCEEDS THAT OF

躙 :ざど
=離
1:選猟溜遅露

T'

ER PROCESS OIL 1556

笏
ー

| |

鸞璽:鵬認
de

A― 爪鳳 :器 1

２８

一

２９

一

３〇

一

３‐

一
　

３２

一
　

３３

一
　

３４

一

３５

一
　

３６

0143

0130

0.610

0612

0035

0190

0160
BLADDERS

0020

0.200

| |

|

|
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24

25

26

27

PLIROLEUM TACKIFIER RESIN
0012

PHENOLIC TACKIFIER RESIN
0.343

INSOLUBLE SULPHuR
0492

SILANE COuPLING AGENT
0030

Export Item QTY
ｒ
．
　
ｏ
。

Ｓ

Ｎ
Import Item
Description QTY

14. Inner tubes of
rubber Of a kind used
on motor cars
(including station
wagons and racing
cars), buses or lorries :

For lorries and buses.
(Total Quantity to be
exported 2,000.00
ke0

100 kgs
7
艦 器 洲

HS°PRENE cUTYり
42.116

８

　

一
９

ETHYLENEM
CONruGATED DIENE RUBBER (EPDM
RUBBER) 7705
CARBON BLACK

32502

17

19

20

RUBBER CHEMIcAL:ACCELERATOR
1240

ZINC OxIDE
2084

STEARIC ACID
0446

２‐

一　

２５

MICROCRYSTALLINE PETROLEUM
WAX 0496

PHENOLIC TACKIFIER RESIN
0496

Export Item QTY
Ｌ
　
Ｏ
．

Ｓ

Ｎ
Import Item
Description QTY

I 5. Inner tubes of
rubber Other: For off
the road vehicles, not
elsewhere specified or
included. (Toral

Quantity to be
exported 27,000.00
kgs)

I 00 kgs
6

HALO BUTYL RUBBER― CHLORO
BUTYL RUBBER(CHR)/BROMO
BUTYL RUBBER(BIIR) 1935

７

　

一
　

８

揚   [3EISOPRENEoUTYり 42041
LlHYLENE― PROPYLENE NON―    ~

蟷

D DIENE RUBBER(EPDM

6980
9 CARBON BLACK

32.552
RUBBER CHEMICAL:ACCELERATOR

1257
19

20

ZINC OxIDE
2113

STEARIC ACID
0452

う
乙

MICROCRYSTALLINE PETROLEUM
WAX          _ 0343
PHENOLIC TACKIFIER RESIN

0503

Export Item QTY
Ｓｒ。
Ｎ。．

Import Item
Description QTY

42168

16. Inner fubes of
rubber Other : For

100 kgs ISOBUTYLENE‐ ISOPRENE(BuTYL)
RUBBER(IIR)

φ例毎多年一
r qTr{rs)
oreign Trad

e-srrdrq
'aidn Trade
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25

Case No.:82ノ 2/87‐ ALC1/2017  Party｀ atte:2Ё NIT責 ,Meet No/Datc:5/87-
INDUSTRIAL RUBBER      IALC1/2017
PRODUCTS PVT. LTD 122.tt.2017 ',

o"ci,io,, A, ;;, ini *ritt"n .o#l,;19#ffJi'ffi','i,u, ,,r, f::ffi::*:;r"",;:;.risw oatea tzi,oi zori,ithe committee approved folrowing adhoc norms: 'rtv* rwrrer Ltv' ttLztLv I t- tst 
i

29

Tractors : Rear Tyreil-
(Inner tubes used in
Rear Tyres of
Tractors). (Total
Quantity to be
exported 16,000.00
keO

8

9

17

19

Li■lYLLNL‐PROPYLENE NON―

7714

32542
RUBBER CHEMIcAL:ACCELERATOR

“

NC O測 DE
1242

2.087
20 STEARIC ACID

0447
２‐

一

２５

MICROCRYSTALLINE PETROLEUM
WAX

0497
PHENOLIC TACKIFIER RESIN

0.497

Import Item
Description

17. Innertubesof-
rubber Other : For
Tractors : Other (Inner
tubes used in other
than Rear Tyres of
Tractors). (Total

Quantity to be
exported 6,000.00
kgs)

100 kgs
llQttUTYLENE―ISOPRENE(BuTYL)

ETHYLENE‐ PROPYLENE NON―

R8営」讐R↑
TED DIENE RUBBER(EPDM

CARBoN BLACK

RUBBER CHEMIcAL:ACCELERATOR

ZINC OxIDE

MICROCRYSTALLINE PETROLEUM

PHENOLIC TACKIFIER RESIN

RA may take consequential action as per policy / procedures.

Quantity recommended
for I kg ofresultant

High Abrasion
Rubber Sheets

3 Zinc oxidc

4. Rubber Processing Oil

5.Titanium Di‐ Oxide

EXPoRT ITEⅣ I QTY I】旺PORTITEM

1,60,00o kg l. Natural Rubber 0.68

2. Polybutadiene Rubber 010

0043

0.04

0.035

――――|



Fi:e No.01′87′ 171ノ00005rAM18′DES‐V‖
Attachment:NC7 minutes Of meeting No‐ 5 of AM18.pdf

い e No謝溜 8■ALα/2017 Patty Name ZENrH~~~1膏
輌 膏
高 藤
~~平

mS Appro“ d~~1
11NDUSTRIAL RUBBER
―ヽ^― ―――           IALC1/2017        :           ′

IQ攣   酬 鍔 Щ ― 勲

29

26

1  1

1301

:     算 書

Case No.:80/2l}7-ALCllZ}lT parry Name: ZEMTH
lTNDUSTRIAL RUBBER

3l IPRODUCTS PVT. LTD
面 五而 両 面Iテ漏 爾

~献
w~

IMegiヽ3′biまち′恵7-
lALC1/2017
122112017

1Lic No/Date:0310812842

:2604.2017

IStatus:Approved

1l <t'tt
..tq T dr,]r-.:-riq, (iaarr -.ann<)

3puty Director General cf Foreign Trade

RcI q.rqr{ rlilSpNqrrtrq
Directorate General of Foreign Trade
sdfrr rrqq, =r{ frd-rroorr

Udyog Bhawan, New Delhi-11OO11

10. Cross Linking Agent
l. There should be a value.up on
per General Note -8 of Hand Look of proc"Oui.r, Vol. IL

Y."y take consequential action ,m

QTY recommended for
1 kg ofresuttant

product

Other Specialty
relevant Natural
Rubber/ Synthetic
Rubber Based
Compounded Sheets.

300,ooo kg

l NATURAL RUBBER

2 NEOPRENE/cHLOROPRENE

3.NITRILE RUBBER NBR

4 CARBON BLACK

5 ANT10xIDANT

7 RETARDERS

8 SILICA FILLER Ppt

9 PLASTICIZER EASTMAN 168

10 MAGNESlUM oxIDE

H.BONDING AGENT SI_69

12.ZINC OxIDE ACTIVE C‐30

l.ThereshouldbeavaluecaponRubberChemicaI(Items"tS.m
Note-8 of Handbook of procedures Vol._ [.

RA may take consequential action u, p.. frti.y I f.r*a,r."*

⌒

I「旺PORT ITEM

|:03/95/040/ooo02/AM18/
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蹴蹴7繊鑑 胤よ:蘊ぷR躍:謂器s:y

,Case No.:23l 3187 -ALC lt}Ll7 party Name: BALKRISHNA
INDUSTRIES LIMITED

RLA Filc

:03/94/040/00o93/AM18/

the DIPp 
"ia" tneit@i

IMcet No/Date:5/87-
lALC1/2017

:22.11.2017

Status: Approved

:Lic No/Datc:0310813029
103052017

dated:thc DIPP vidc their letter NO.7/346/2017/TSW

IHQ File

l:01/87/050/00224/AM18/

Decision: Based on the written comments furnished byt30.10.2017, the Committee approved following adhoc norms:

,32

|

Rubber Floor
covering & Mats

3,00,ooo Kg l SYNTHETIC RUBBER SBR SERIES―

2 HIGH STYRENE RESIN MASTER
BATCH KUMHo KHS68

3 NATURAL RUBBER

4 ZINC oxIDE ACTIVE C‐ 30

5 ANITOxIDANT KUMANOX 5010L/

6 ACCELERATORS

9.TITANIUM Dl‐ OXIDE

10 PPT sILiCA FILLER

1l CARBON BLACK

12 GUM ROSIN
Note:l.ThereshouIdbeavaluecaponnuuuerChemicalo
Handbook of Procedures Vot.- II.
RA may take consequential action 

"r 
p., poli.y / f.*.du*

Export ltem QTY
Ｌ

　

Ｏ
．

Ｓ

Ｎ
Import Item
Description QTY

l. New Pneumatic
Tyres ofRubber, Ofa
kind used on Buses or
Lorries : Radials -
Nylon and Steel Belt.
(Total Quantity to be
exported 5,000.00
kgs)

100

kgs
1
NATURAL RUBBER‐ SMOKED SHEETS(RSS)

12.826

2

NATURAL RUBBER‐ TECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR)

14.829

3

SYNTHETIC RUBBER:BU
(BR) 10.717

4

SYNTHETIC RUBBER:STYRENE BUTADIENE
RUBBER SBR‐ 1500/1502

6803
SYNTHETIC RUB
STYRENE BUTADIENE RUBBER SBR‐ 1712/
1723/1783 1658

.-+r-qrqt I 6H rr RA s HARMA
<;i rerrlitsrcE (fher E{rrqrq)

'eputy Director General cf Foreign Trade

frer qrrrrq qE:n=i-tqtla-q
Direct;rate Gencral of Foreign Trade

udy竃恣 謀鳳 端謡 1
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9 CARBON BLACK

１〇
一　
　
Ｈ

NYLON fYRE CORD FABRIC(DIPPED)
3.589RUBBERISED TEXTILE FABRIC NYLON

CHAFER FABRIC(DIPPED)
0088

お文 通ゝ撒檻 摺ヽぶWS 8889

‐４

一
　

‐５

THICKNESSABOVE18SWGBUTI:il:il

2877

0.413
RUBBER CHEMICAL:ANT10xIDANTS

1262
RUBBER CHEMIcAL:ACCELERATOR

0591
RUBBER CHEMIcAL:RETARDERS

0105
ZINC oxIDE

1.887
20 STEARIC AC11)                         l   o.765

21 MICROCRV@
0656

8:設:賓鐵 別 l器騰Ⅷ
AS RUBBER PROCESS OIL. 3565

25 PHENOLIC TACKIFIER RESIN
0599

26 INSoLUBLE sur_pnuf
0700

28
Aυ LilNU KLSiS FANCE CHEMIcAL

) 0.140
29 AGEING RESISTANCE CHEMICAL(HTs)

0.127
30

pRocrsstNc aDDrrnzss
0.539

HOMOGENIZTNC aCgtn
0536

COBALT BoRON COMPLEX― CoBALT 22 5%
(M9N9BoND) 0.034

0.190

34 墨二LE全旦E'ELEASE PREPARAT10N(OUTsIDE 0.160
BLADDERS

0.020

Nos

36
鍔

0200

Export Item Q町
Ｌ
　
Ｏ
．

Ｓ

Ｎ
Import Item
Description QTY

17148
2. New Pneumatic
Tyres <lf Rubber, Of a
kind used on Buses or

Ｏ

　
ｓ

Ｏ

　
ｇ

ｌ

ｋ

1 NATuRAL RUBBER‐ SMOKED SHEETS(RSS)
2 NATURAL RUBBER‐ TECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR)

18_008

′

― |

署 高詩答慕 いれ 翌唆
,puty D「としお]ざeheaJ cfFPreonT'de

J

溜 g輛ム惑鯨鶏:器 1
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Lorries : Other Bias
Nylon. (Total
Quantity to be
exported 30,000.00
kgs)

３

　

一
４

　

　

一
９

洲

THEIC kttЁ蔽 面 A疏 素 」而 派 ―

9.614

駆獣
1670

bLAしK
24.005

10 NYLON TYRE
10922

へ∪00し K10しυ lLXllLE「ABRIC NYLON
) 0.177つ

乙 lLK lYKLじ ORD FABRIC(DIPPED)

0.031
14

4057

翼 ;詭
CHEMCA面 爾 覇 画 面 0322

1 136

16 RUBBERCM
RUBBER CHEMIcAL:ACCELERATOR

0.469
RUBBER CHEMI

0116
ZINC oxIDE

1.947
20 STEARIC ACID

1 124
21

22

MICROCRYSTALLINE PETROLEUM wAX
0615

PRECIPITATED SILICA
0.783

4.838

つ
４

魁憾囃鷺f篇
AS RUBBER PROCESS oIL.
PHENOLIC TAC―

0.158
INSOLUBLE SULPHUR

0148
30 PROCESSING EOOTTTVES

0493

鍼 ざ

LEASE PREPARA■ ON(NttDE
0190

34

0.160
BLADDERS

0.020

Nos
36

0.200

Export ltem QTY
Ｓｒ。
Ｎ。．

Import Item
Description QTY

3. New Pneumatic
Ty'es of Rubber, Of a
kind used on
agricultural or
forestry vehicles and

Ｏ

　

ｓ

‐０
蛇

1 NATlЛい L RUBBER― SMOKED SHEETS(RSS)
3.238

NATURAL RUBBER‐ TECHNICALLY SPECIFIED

"L RUBBER(TsND

26.612
SYNTHETIC RUBBER:BUTADIENE RUBBER

3.019

|か 饉 呼 コ ノ

⌒

fi-i-.sr znqr{ qa-lPrfqrra-q
rrrectorale General of Foreign Trade

s*im q'q-<. q{ fidl-rroorr
ov-db'anawan, llew Delhi-1 1 ool 1

―

―

―

―

―

―

―

―

―

―

―

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ

ｌ



File No.01 tg7 t 17 1 !OOO05/AM1 8/DES-Vil
Attachment:NC7 minutes of meeting No-5 of AMl8.pdf

30

machines, A. Bias -
Nylon. (Total

Quantity to be
exported
4,875,000.00 kgs)

4

(BR)~~~~~~~~~―
―一―_一一――_― ―

総 獣 盤 問 朋 :£
WttNE BUTADENE

4.263

:脱う鴨
BUTADENE RUBBER SBtt 1712/

8.702
9

27113
10
_NYLON TYRE CORD FABRIC(DIPPED) 6.775
RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0.102
POLYESTERTYREICORD FABRIC(DIPPED)

0003
14 WIRE OFIRON OR NON― ALLOY STEEL OF A

I環lttLXι器遭) 3367

0.482
16 RUBBER CHEMIcAL:ANT10xIDANTS

0.947
RUBBER CHEMIcAL:ACCELERATOR

0484
RUBBER CHEMICAL:RETARDERS

0.102
19 ZINC OxIDE

1.810
20 STEARIC ACID

1.024
MICROCRYSTALLINE PETROLEUM wAX

0850
22 PRECIPITATED SILICA

0003
23

臨獄輛需璃需翻 F
8:謂ぜ躙 話f8)凛Vi訛Ⅷ
AS RUBBER PROCESS oIL.

4.285
25 PHENOLIC TACKIFIER RESIN

0217
26 INSOLUBLE SULPHUR

0129
30 PROCESSING ADDITIVES

0.568
HOMOGENIZING AGENT

0.001

祠 ざ

LEASE PREPARAΠ ON(NsIDE
0.190

34

靱 ざ

LEASE:REPARA

0.160

BLADDERS 0020
Nos

0200

Export Item QTY
■
　
０
。

Ｓ

Ｎ
Import Item
Description QTY

4. New Pneumatic 100
1 NATURAL RUBBER― SMoKED SHEETS(RSS)

9.552

33

―  _

!)uty Drrector General cf Foreign Trade
trrlqr tznqrq q-5yffiqrrcrr{

.),re(.torate General ol Foreign Trade
.reiIq rrerq, tr$ ffi-rroorr

,ciyog Bhawan, hlew Delhi-11OO11
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Tyres ofRubber, Of
kind used on
agricultural or
forestry vehicles and
machines, B. Radials
- Nylon and
Polyester, Polyester.
(Total Quantity to be
exported
5,005,000.00 kgs)

kgs

2 N食器験t出:::晏1=鶏
ICスニ['~百蔽i百ゴБ

3 労
Ш

12222

4

5

9

10

l駆躍 通 ミ 胤 器 :;〕
Ⅳ RENE BUTAHENE

10014
SYNTHE

:船 鴨
BUTADENE RUBBER SB蹂 開 ν

1.494

29.443
NYLONTYRE COttP FABRIC(DIPPED)

2096

11

12

14

RUBBERISED TEXTILE FABRIC NYLON

型
FER FABRIC(DIPPED)

0055
POLYESTER TYRE CORD FABRIC(DIPPED)

2.882
WiKL O■ lRoN OR NON‐ ALLOY STEEL OF A
THICKblESS ABOVE 18 SWG BUT uP To 26

TYRE BEADWIRE) 2.896

0468
16

17

18

19

20

RUBBER CHEMICAL:ANTI

RUBBER CHEMIcAL:ACcELERATOR
0685

RUBBER CHEMICAL:RETARDERS
0.127

ZINC OxIDE
1.808

STEARIC ACID
0886

21 MICROCRYSTALLINE PETROLEUM wAX
0.879

23

25

26

30

踏馳濡摺響W畷

8:設翌器器15f8)l器器 wN
―

ER PROCESS OIL 4144
PHENOLIC TACKIFIER RESIN

0.658
INSOLUBLE SULPHUR

0500
PROcESSING ADDITIVES

0.578
HOMOGENIZING AGENT

0452

0.190

34 躙 ざ
LE雨爾 画 面画 面 薫 薄画 面

~

0160
BLADDERS 0.020

Nos

36
0.200

Export Item QTY
Ｓｒ．
Ｎ。．

Import Item
Description QTY

5. New Pneumatic 100
1 ER―SMoKED SHEETS(RSS)

12_053

rty Direclor Gel

Rrtqr anqn
ectorate Genel
誦 ■lFCl■,‐
voq 8hawan,|

17345



ｆ

ｌ

ｌ

ｌ

１

１

１

１

１

１

１

１

１

１

File No.01I8711T1!OO005/AM18/DES-V[ 
35

Attachment:NC7 minutes of meeting No-5 of AMlg.pdf

32

Tyres OfRubber,of
kind used On

agricultura1 0r

forestry vehiclcs and

machines,c Ny10n
and Steel Belt.(TOtal

Quantity to bc
cxportcd 565,00o_Oo

kgs)

kgs

2 斜会TU員会tiU:::員 iFFttICALLYSPECIFIED :`1`く

３

一
　

　

４

SYNTHETIc RUBBERIBUTADIENE RUBBER
(BR) 9.869

総 蠅 ミ 躙 wYRENEBUTAHENE
8254

5

9

10

11

SYNTHETIC RUBBER:OIL EXTENDED
STYRENE BUTADIENE RUBBER SBR‐ 1712/
1723/1783

CARBON BIACK

NYLON TYRE CORD FABRIC(DIPPED)

1

26.772

4226
RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0041
STRANDED WIRE,ROPES AND CABLES
(BRASS CoATED STEEL TYRE CORD) 7.851

14

WIRE OFIRON OR NON‐ ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT uP To 26

WIRE) 3.143

15

16

17

18

鶏 猟

CHEMCAL AN■ 0測DANTS TMQ:可

=蕊
RUBBER CHEMICAL:ANTIOxIDANTS

1308
RUBBER CHEMICAL:ACCELERATOR

0606
RUBBER CHEMICAL:RETARDERS

0.099
ZINC oxIDE

1.833
20

21

STEARIC ACID
0.774

MICROCRYSTALLINE PETROLEUMヽ vAX 0.761

23

RAE(Residual Aromatic Extract)OIL OR SIMILA「
PRODUCTsIN WHIcH THE WEIGHT OF THE
AROMATIC coNSTITuENTS EXCEEDS THAT

8:∬ly蝠晋fご凛wittwN
―

R PROCESS OIL 3571
25 PHENOLIC TACKIFIER RESIN

0.656

26 INSOLUBLE SULPHuR
0569

28
AGEING RESISTANCE CHEMICAL
rttRKALINK‐ 900/「vA-2) 0.128

29 AGEING RESISTANCE CHEMICAL(HTS)
0.116

30 PROCESSING ADDITIVES
0.588

HOMOGENIZING AGENT
0.556

う
ん

COBALT BORON COMPLEX― COBALT 22.5%
(M9NO BoND) 0.031
MOULD RELEASE PREPARATЮ N(INSlDE
BELEASE) 0190

34 靱 ざ

LEASEPREPARAⅡ ON oWsDE
0.160

BLADDERS 0020
Nos

36 FNFITACK RELEA,E PREPARAT10N(RUBBER 0.200

%急

「
―

―

―

“

―

―

―

―

―

―

コ
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COMPOUND RELEASE)

Export Item QTY
■
　
０
．

Ｓ

Ｎ
ImpOrt ltem

DescriptiOn

NATIIRAL RUBBERIttYoKED SHEETS(RSS)

QTY

Tyres ofRubber, Ofi
kind used on
agricultural or
forestry vehicles and
machines, D. Radials
- All Steel. (Total
Quantity to be
exported 2,000.00
keO

Ｏ

　
Ｓ

Ｏ

ｇ

ｌ

ｋ

１

一　

　

２

28.306

NttTU験[則::験1:s 8444

３

一
　

　

４

SYNTHETIc RUBBER:BuTADIENE RUBBER
エ 2010
SYNTHETIc RUBBER:STYRENE BUTADIENE
RLIBBER SBR-1500/1502

3.692

6

9

HALO BuTYL RUBBER― CHLORO BuTYL
RUBBER(CⅡ R)/BROMO BuTYL RUBBER
興 2.551
CARBON BLACK

21.197
STRANDED WIRE,ROPES AN…
(BRASS CoATED STEEL TYRE CORD) 15817

5.009

0.048

16

17

18

19

20

21

RUBBER CHEMIcAL:ANT10xIDANTS
1498

RUBBER CHEMICAL:ACCELERATOR
0612

RUBBER CHEMICAL:RETARDERS
0.001

ZINC OxIDE
2.075

STEARIC ACID
0.131

MIgRoCRYSTALLINE FE〒 RoLEUM WAX 0.528
う
ん PRECIPITATED SILICA

1.836
RAE(Rcsidud Aromatic Extract)OIL OR SIMILAR
PRODUCTsIN WHIcH THE WEIGHT oF THE
AROMATIC CoNSTITuENTS EXCEEDS THAT

8:謂iざ趾棚鶏晋』ご淵 騰 wN
AS RUBBER PROCESS OIL. 0309

24 PETROLEUM TACKIFIER RESIN 0765
25 PHENOLIC TACKIFIER RESIN

0.777

26 INSOLUBLE SULPHUR
0.908

27 SILANE COuPLING AGENT
0.348

AGEING RESISTA
(PERKALIblK-900/HvA-2) 1.009

29 AGEING RESISTANCE CHEMICAL(HTS)
0.428

30 PROCESSING ADDITIVES 0457
HOMOGENIZING AGENT

2158

う
４

COBALT BORON COMPLEX― CoBALT 22.5%
(MONO BOND) 0116

〃らこ堅L_
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一Ｆ 面繭 画面面雨lDE
0:On

３４

一
　

３５

祗 0160
BLADDERS 0.020

Nos

36
0.200

Export ltem QTY
Ｓｒ。
Ｎ。。

Import ltem
Description QTY

7. New Pneumatic
Tyres ofRubber, Ofa
kind used on
construction, mining
or industrial handling
vehicles and
machines, A. Nylon,
Nylon and Aramide.
(Total Quantity to be
exported
3,205,000.00 kgs)

Ｏ

　
ｓ

Ｏ

　
ｇ

ｌ

ｋ
1

…

UBBER‐SMoKED SHEETS(RSS)
13.331

NATURAL RUBBER‐ TECHNICALLY SPECIFIED
NATURAL RUBBER(TSN詢

22.340

3

SYNTHETIc RUBBER:BUTADIENE RUBBER
(Bl) 3.081

4

SYNTHETIC RUBBER:STYRENE BUTADIENE
RUBBER SBR‐ 1500/1502

8.763

5

SYNTHETIC RUBB
STYRENE BuTADIENE RUBBER SBR‐ 1712/
1723/1783

1 173

6

HALO BuTY
RUBBER(CIIR)/BROMO BuTYL RUBBER
(BIIR) 0236

9 CARBON BLACK
26.768

10
NYLON TYRE CORD FABRIC(DIPPED)

7.970
RUBBERISED TEXTILE FABRIC hlYLON

C(DIPPED) 0.084

…

TYRE CORD FABRIC(DIPPED)
0.134

14

WIRE OFIRON OR NON― ALLOY STEEL OF A  ~
THICKNESS ABOVE 18 SWG BUT UP To 26
SWG(BRONZE COATED TYRE BEADWiRE) 2991

鯰

MCAL:AN■ 0測DANTS TMQ/
0555

16 RUBBER CHEMICAL:ANT10XIDANTS 0.998

17 RUBBER CHEMICAL:ACCELERATOR
0.533

cAL:RETARDERS 0.112
ZINC OXIDE

1.930

20 STEARIC ACID
1.068

21 MICROCRYSTALLINE PETROLEUM WAX
0.801

う
４ PRECIPITATED SILICA 0.139
RAE(Residual Aromatic Extract)OIL OR SIMILAR
PRODUCTSIN WHICH THE WEIGHT OF THE
AROMATIC CONSTITUENTS EXCEEDS THAT
OF THE NON AROMATIC CONSTITuENT,
USED AS PLASTICISERS AND ALSO KNOWN
AS RUBBER PROCESS OIL 3714

|

ご瑠 8輛ムFttЛ魏鴨:器子11
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24

25

PETROLEUM TACKIFIER RESIN
0.002

PHENOLIC TACKIFIER RESIN
0550

２６

一

２７

INSOLUBLE SULPHuR
0163

SILANE COUPLING AGENT
0004

２８

一

３０

AGEING RESISTANCE CHEMICAL

0001
PROCESSING ADDITIVES

0.481
HOMOGENIZING AGENT

0.050

0.190

34
0.160

BLADDERS 0020
Nos.

36 8ぶ眠騰提:雲ざ
EPAM

0.200

Export Item QTY
ｒ
．
　

ｏ
。

Ｓ

Ｎ
lmport Item
Description QTY

8. New Pneumatic
Tyres ofRubber, Ofa
kind used on
construction, mining
or industrial handling
vehicles and
machines, B. Radials
- All Steel. (Total
Quantity to be
exported 710,000.00
keO

Ｏ

　

ｓ

‐０
蛇

1 雪
L RUBBER― SMoKED SHEETS(RSS) 18123

2

NATURAL RUBBER― TECHNICALLY
SPECIFIED NATURAL RUBBER(TSNRl

11.279
SYNTHETIC RUBBER:BUTADIENE RUBBER
(BR) 2689

4

SYNTHETIC RUBBERISTYRENE BUTADIENE
RUBBER SBR-1500/1502

13.893

6

HALO BuTYL R
RUBBER(CHR)/BROMO BuTYL RUBBER
【pIIR) 1804

9 CARBON BLACK 24.175

10
NYLON TYRE CORD FABRIC(DIPPED)

0001
RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED) 0057
POLYESTER TYRE CORD FABRIC(DIPPED)

0.002
STRANDED WIRE,ROPES AND CABLES
(BRASS COATED STEEL TYRE CORD) 10.989

14

VヽIRE OFIRON OR NON‐ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT uP To 26

-ζ

E COATED TYRE BEADWIRE) 2.924
RUBBER CHEMICAL:ANT10XIDANTS TMQ/
TDQ/HS 0302

16 RUBBER CHEMICAL:ANT10XIDANTS 1.534

RUBBER CHEMICAL:ACCELERATOR
0_728

RUBBER CHEMICAL:RETARDERS 0.012

ZINC OXIDE 2.434

20 STEARIC ACID 0317

鶴

^

」

|:::::|:iiiI:]llil:::li::|::::lil:]:i:ilil

sHARMA
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爾
21 MICROCRYSTALLINE PETROLEUM wAX

0663
22 PRECIPITATED SILICA

1877

23

RAE(Residual Aromatic Extract)OIL OR

SIMILAR PRODUCTsIN WHIcH THE WEIGHT
OF THE AROMATIC CoNSTITuENTS
EXCEEDS THAT OF THE NON ARONIATIC
CONSTITuENT,usED AS PLASTIcISERS AND
ALSO KNOWN AS RUBBER PROCESS OIL

1.530

24

25

PETROLEUM TACKIFIER RESIN
0.548

PHENOLIC TACKIFIER RESIN
0.757

26 INSOLUBLE SULPHUR
0.726

SILANE COuPLING AGENT
0.309

AGEING RESISTANCE CHEMICAL
(PERKALINK‐ 9oo/HVA-2) 0.738

29 AGEING RESISTANCE CHEMICAL(HTS) 0311
30 PROCESSING ADDITIVES

0.419
HOMOGENIZING AGENT

1462

32
COBALT BoRON COMPLEX― COBALT 225%

0.079

躙 ざ

LEASE PREPARA■ ON cNSDE
0190

34
MOULD RELEASE PREPARAT10N(OUTSIDE

ー

0.160

BLADDERS 0.020

Nos
ANTITACK RELEASE PREPARAT10N
(RUBBER COMPouND RELEASE) 0200

Export Item QTY
Ｌ
　
Ｏ
。

Ｓ

Ｎ

Import Item
Description QTY

9. New Pneumatic
Tyres ofRubber, Ofa
kind used on
construction, mining
or industrial handling
vehicles and
machines, C. Radials -
Nylon and Polyester.
(Total Quantity to be
exported 45,000.00
keO

100 kgs
1 NATURAL RUBBER― SMOKED SHEETS(RSS)

9.690

2

NATURAL RUBBER― TECHNICALLY
SPECIFIED NATURAL RUBBER(TSNR) 17545
SYNTHETIC RUBBER:BUTADIENE RUBBER
(BR) 10.561

4

SYNTHETIC RUBBER:STYRENE BUTADIENE
RUBBER SBR-1500/1502

10.586
SYNTHETIC RUBBER:OIL EXTENDED
STYRENE BUTADIENE RUBBER SBR‐ 1712/
1723/1783 1.487

9 CARBON BLACK 29.163

10
NYLON TYRE CORD FABRIC(DIPPED)

3.595

RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0.053
，
４ POLYESTER TYRE CORD FABRIC(DIPPED) 2941|  IL

♪
鷲 塞解轟Ie
り習アayЪ綱冒
=L惑
ご扁耳羹勇諄」ギR長島1
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37

14

WIRE OFIR0

盤 ぶ 盤憮 総躙 吼鶏器遭) 2949

0.474
16 RUBBER CHEMICAL:ANT10xIDANTS

1.218
RUBBER CHEMIcAL:ACCELERATOR

0.637
RUBBER CHEMICAL:RETARDERS

0121
19 ZINC oxIDE

1.770
20 STEARIC ACID

0.869

21 MICROCRYSTALLINE PETROLEUM wAX
0.821

臨ぶ
i鳳
需悪需習需覇蔦

OF THE AROMATIC CoNSTITuENTS
EXCEEDS THAT OF THE NON AROMATIC
CONSTITuENT,USED AS PLASTICIsERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL. 4120
PHENOLIC TACKIFIER RESIN

0563
26 INSOLUBLE SULPHUR

0.469

30 PROCESSING ADDITIVES
0.580

HOMOGENIZING AGENT
0.323

躙 ざ

LE雨画 面 蔽 画 面 面 雨 雨
0190

34 田 嵐 :3ELEASEPREPAMⅡ
ONρ UTsIDE

0160

BLADDERS 0020
Nos

36
ANTITACK RELEASE PREPARAT10N
【RJBBFR COMPoU〕 Dゞ RELEASE) 0200

Export ltem QTY
Ｓｒ．
Ｎ。。

Import ltem
Description QTY

10. New Pneumatic
Tyres ofRubber, Ofa
kind used on
construction, mining
or industrial handling
vehicles and
machines, D. Nylon
and Steel Belt. (Total
Quantity to be
exported 75,000.00
kgs)

100 kgs
1 翌

URAL RUBBER― SMOKED SHEETS(RSS) 14148
NATURAL RUBBER‐ TECHNICALLY
SPECIFIED NATURAL RUBBER(TSNR)

14.156
SYNTHETIC RUBBER:BUTADIENE RUBBER

峰 5946

4

SYNTHETIC RUBBER:STYRENE BUTADIENE
RUBBER SBR-1500/1502

12.989

5

SYNTHETIC RUBBER:OIL EXTENDED
STYRENE BUTADIENE RUBBER SBR-1712/
1723/1783 1 161

6

HALO BUTYL RUBBER― CHLORO BUTYL
RUBBER(CIIR)/BROMO BuTYL RUBBER
fBIIR) 0.101

9 CARBON BLACK 27.773

―

・一一

―

―

―

‐

―

―

―

―

―

―

―

‥

―

一
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丁
|

10
NYLON TYRE CORD FABRIC(DIPPED)

3279

11

RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0.060
STRANIDED WIRE,R
(BRASS coATED STEEL TYRE CORD) 6.703

14

WIRE OFIRON OR NON― ALLOY STEEL OF A
THICKNESS ABOVE18 SWG BUT uP To 26

ATED TYRE BEADWIRE) 2.848

蜃

EMКAL州 ■ o測DANTS TMQ/
0536

16 RUBBER CHEMICAL:ANT10XIDANTS
1.154

RUBBER CHEMICAL:ACCELERATOR
0.521

RUBBER CHEMiCAL:RETARDERS 0.099
ZINC OXIDE

1.881

20 STEARIC ACID 0837
21 MICROCRYSTALLINE PETROLEUM WAX 0796
RAE cedduJ
SIMILAR PRODUCTsIN WHIcH THE WEIGHT
OF THE AROMATIC coNSTITuENTS
EXCEEDS THAT OF THE NON ARONIATIC
CONSTITuENT,UsED AS PLASTICISERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL 3516

24 PETROLEUM TACKIFIER RESIN 0093
25 PHENOLIC TACKIFIER RESIN 0.573

26 INSOLUBLE SULPHUR 0553
AGEING RESISTANCE CHEMICAL

O/HVA‐ 2) 0110
AGEING RESISTANCE CHEMICAL(HTS)

0100
30 PROCESSING ADDITIVES 0.397

HOMOGENIZING AGENT
0.156

32
COBALT BORON COMPLEX‐ COBALT 22.5%
(MONO BOND) 0.026
MOULD RELEASE PREPARAT10N(INSIDE
Ш ASE) 0190

34
MOULD RELEASE PREPARAT10N(OUTsIDE

0160

BLADDERS 0020
Nos

ANTITACK RELEASE PREPARAT10N
(RUBBER COMPOuND RELEASE) 0200

Export Item QTY
Ｓｒ，
Ｎ。。

Import ltem
Description QTY

I l. New Pneumatic
Tyres ofRubber,
Other, A. Bias -

100 kgs
1
NATURAL RUBBER‐ SMOKED SHEETS(RSS) 3744
NATURAL RUBBER― TECHNICALLY
SPECIFIED NATURAL RUBBER(TSNR)

30.621
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39

3

bY NlHEIIC RLIBBER:BuTADIENE RUBBER

エ 4.026

4

SYNTHETIC RUBBER:STYRENE BUTADIENE
RUBBER SBR-1500/1502

2.150
SYNTHETIC RU
STYRENE BUTADIENE RUBBER SBR‐ 1712/
1723/1783 7251

9 CARBON BLACK
25.543

10
NYLON TYRE CORD FABRIC(DIPPED)

5900
RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0.096

14

WIRE OFIRON OR NON― ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT uP To 26
SWG(BRONZE COATED TYRE BEADWIRE) 2446

0465
16 RUBBER CHEMICAL:ANT10XIDANTS 1009
17 RUBBER CHEMICAL:ACCELERATOR

0.413

RUBBER CHEMICAL:RETARDERS
0095

ZINC OXIDE
2146

20 STEARIC ACID 1.151

MICROCRYSTALLINE PETROLEUMヽ VAX 0.820

22 PRECIPITATED SILICA 0852
RAE(Rcsidual Aromatic Extract)OIL OR

SIMILAR PRODUCTSIN WHICH THE WEIGHT
OF THE AROMATIC CONSTITuENTS
EXCEEDS THAT OF THE NON AROMATIC
CONSTITuENT,USED AS PLASTICIsERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL. 3874
PHENOLIC TACKIFIER RESIN

0.344

26 INSOLUBLE SULPHUR 0089
30 PROCESSING ADDITIVES 0.714

HOMOGENIZING AGENT
0.001

MOULD RELEASE PREPARATION(INSIDE
RELEASE) 0.190

34
MOULD RELEASE PREPARA

0160

BLADDERS 0.020

Nos

36
ANTITACK RELEASE PREPARAT10N
(RUBBER COMPOlyND RELEASE) 0.200

Export ltem QTY
■
　
０
。

Ｓ

Ｎ

Import Item
Description QTY

12. New Pneumatic 100 kgs
1 NATURAL RUBBER‐ SMOKED SHEETS(RSS) 13.156
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Tyres ofRubber,
Other, B. Radials -
Nylon and Polyester.
(Total Quantity to be
exported 7,000.00
keO

2

NATURAL RUBBER― TECHNICALLY
SPECIFIED NATURAL RUBBER(TsN助

14041

３

一
　

　

４

(獣FHETICR」
BB百蔦面 預 所 EN百 更面 BE更

ミ総 麗 長蔦 澄 闘 :月:£
TYRENE BUTADENE

11243

6.970

５

一

９

SYNTHETIC RU
STYRENE BUTADIENE RUBBER SBR‐ 1712/
1723/1783

1.913
CARBON BLACK        ~

NYLON TYRE CORD FABRIC(DIPPED)
26933

１〇
一　
　
Ｈ

2.259
RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0.072
STRANDED WIRE,ROPES AND CABLES
(BRASS CoATED STEEL TYRE CORD) 9077

И
I 2612

38]鶴
CH「MCAL AMЮ 測 DANTS TMQ′

0.385

16 RUBBER CHEMICAL:ANT10XIDANTS
1.393

RUBBER CHEMIcAL:ACCELERATOR
0.624

‐８

一
‐９

RUBBER CHEMIcAL:RETARDERS
0.101

ZllNC OXIDE 1879
20 STEARIC ACID

0783
う
４ MICROCRYSTALLINE PETROLEUM wAX

0.757
PRECIPITATED SILICA

0.066
RAE(Residual Aromatic Extract)OIL OR

SIMILAR PRODUCTsIN WHIcH THE WEIGHT
OF THE AROMATIC CoNSTITuENTs
EXCEEDS THAT OF THE NON AROMATIC
CONSTITuENT,UsED AS PLASTICISERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL. 3541

25 PHENOLIC TACKIFIER RESIN
0.660

26 INSOLUBLE SULPHUR
0.624

28
AGEING RESISTANC…
(PERKALINK‐ 90o/HVA-2) 0.143

29
雲

ESISTANCE CHEMICAL(HTs)
0.130

30 PROCESSING ADDITIVES 0610
HOMOGENIZING AGENT

0612

32
COBALT BORON COMPLEX― COBALT 22.5%
玉M9NO BOND) 0035

躙 ざ

LEASE PREPARA■ ON(NSDE
0190

34
MOULD RELEASE PREPARAT10N(OuTsIDE
興 SE) 0.160

´とし墨

―

―

―

―
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BLADDERS 0.020

Nos.

36
AlN■ 1lAしヽぶ上LLASE PREPARAT10N
(RUBBER COMPolIND RELEASE) 0.200

Export Item QTY
Ｌ

　

Ｏ
．

Ｓ

Ｎ
Import Item
Description QTY

13.S01id Rubbcr

Tyres fOr MOtO「

Vehiclcs(TOtal

Quantityto be
expOrted 150,00o oo

kgs)

100 kgs
う
４

lNA l∪― LK∪ bbLK‐ lECHNICALLY
SPECIFIED NATURAL RUBBER(TSNR)

50.649

３

一
　

４

一　

　

　

５

一

９

(獣)THEHC RUBBERBuTADIENE RUBBER
5063

SYNTHETIc RUBBER:STYRENE BuTADIENE
RUBBER SBR-1500/1502 0144
SYNTHETIc RUBBER:OII′ EXTENDED
STYRENE BUTADIENE RUBBER SBR‐ 1712/
1723/1783

0.759
CARBON BLACK

32.343

14

WiKL UilKON OR NON― ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT uP To 26
SWG(BRONZE COATED TYRE BEADWIRE)

1273

15

16

17

ェ堅と里
=HEMIcAL AMЮ

測 DANTSTYQ/
0552

RUBBER CHEMIcAL:ANT10XIDANTS
0897

RUBBER CHEMIcAL:ACCELERATOR
0861

RUBBER CHEMIcAL:RETARDERS
0.171

ZINC OxIDE
2819

20 STEARIC ACID
1101

21

22

MICROCRYSTALLINE PETROLEUM wAX
0009

PRECIPITATED SILICA
0.321

23

24

臨ぶ
i鵠
鋼臨需需齋覇蔦

OF THE AROMATIC coNSTITuENTS
EXCEEDS THAT OF THE NON AROMATIC
CONSTITuENT,USED AS PLASTIcISERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL.

1.556
PETROLEUM TACKIFIER RESIN

0.012
PHENOLIC TACKIFIER RESIN

0.343

26 INSOLUBLE SULPHUR
0.492

27 SILANE COuPLING AGENT
0.030

Export Item QTY
Ｓｒ。
Ｎ。。

Import Item
Description QTY

14. Inner tubes of
rubber Of a kind used
on motor cars
(including station

100 kgs

:RR,UTYLENE‐
ISOPRENE(BUTYL)RUBBER

42.116
ETHYLENE‐ PROPYLENE NON¨ CONJUGATED
FERUBBER(EPDM RUBBER) 7.705

%嵐建

⌒

ftrer YTqf /6H rrRA sHARMA
gq q6l1ffiro (Rzr arrrr<)

Deputy Direcior General cf Foreign Trade

fr*qr qrqrg q-eTftYlraq
Directorate General of Foreign Trade
rrqlrr rrg=r, =rS Rd-rrOorrjdyog Bhawan, New Delhi-11OO11



File No.011B711T1IOOOOS/AM18/DES_V[ 
45Attachment:Nc7 minutes of meeting No-5 0f AMlg.pdf

42

|

wagons and racing

CarS),buses Or 10rries:

For 10rnes and buses.

(TOtal Quantity tO be

cxpOrtcd 2,00o oo

kgs)

9 CARBON BLACK

RUBBER CHEMIcAL:ACCELERATOR

ZINC OxIDE

32.502

1240
19

20
2_084

SiEARIC ACID
0.446

う
ん MICROCRYSTALLINE PETROLEUM wAX

0.496

25 PHENOLIC TACKIFIER FEsIN
0.496

Export Item QTY
Ｌ
　
Ｏ
。

Ｓ

Ｎ
Import ltem
Description QTY

15. Inner tubei of-
rubber Other : For off
the road vehicles, not
elsewhere specified or
included. (Total

Quantity to be
exported 27,000.00
kgs)

100 kgs
6

■■ALU b∪ lYL KUBBER― CHLORO BuTYL
RUBBER(CHR)/BROMo BuTYL RUBBER
(BIID 1.935

7
1譜
UTYLEN3К oPRttE(

6980
e I CARBONBLACK

32552
17 RUBBER CHEMICAL:ACCELERATOR

1257
19 ZINC OxIDE

2113
20 STEARIC ACID

0452
21 MICROCRYSTALLINE PETROLEUM WAX

0.343
25 PHENOLIC TACKIFIER RESIN

0.503

Export ltem QTY
Ｓｒ．
Ｎ。。

Import Item
Description QTY

16. Inner tubes of
rubber Other : For
Tractors : Rear Tyres.
(lnner tubes used in
Rear Tyres of
Tractors). (Total
Quantity to be
exported 16,000.00
kgs)

100 kgs
7
cIIR)∪

lYLENE― ISOPRENE(BUTYL)RUBBE反

42168

8
ETHYLENE‐ PROPYLENE NON―CONJUGATED
DIENE RUBBER(EPDM RUBBER)

7.714
9 CARBON BLACK

32542
RUBBER CHEMICAL:ACCELERATOR

1242
ZINC OXIDE

2087
20 STEARIC ACID

0447
21 MICROCRYSTALLINE PETROLEUM WAX

0.497

PHENOLIC TACKIFIER RESIN
0.497

Export ltem QTY
Ｓｒ。
Ｎ。。

Import Item
Description QTY

17. Inner tubes of
rubber Other : Fcrr

100 kgs

躙
ロ

42132

y Dire

商
ctorat

繭 e鵬 騨 de

謎獣湯嶽 裏 躍 de

醜謀賄鶏 :器 1

週

―

一
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Tractors : Other gnner
tubes used in other
than Rear Tyres of
Tractors). (Total
Quantity to be
exported 6,000.00
kgs)

:冊 則 :酬 葛 脚 l澱 ぷ
NJUGATED

RUBBER CHEMIcAL:ACCELERATOR

ZINC OxIDE

MICROCRYSTALLINE PETROLEUM wAX

PHENOLIC TACKIFIER RESIN

RLA may take consequential action as per policy / procedures

|::::ll・

:51ノ 1/87‐ALCl′2017

,  `                       1

|
1卵孵
而声~1棚

Lwn

置穏輛
α301m0403百

J     レ劉囲7
IHQ File
:01/87/050/00270/AM18/

ICase No。 :89/2/87‐ ALCl′2017
351

IALC1/2017

|

西 頭 百 顧
ξed Pnぬe前 賛∽ ∞nlmms hmittd bラ ぬe DPP宙静

17 .10.2017, the Committee approved following adhoc norms:

Case No.:69/3/87¨ ALC1/2017 Party Namc:KOHIN00R
INDlA PVT LTD

IRLA Filc

130/24/o40/00o44/AM17/

,Party Namc:ZENITH
IINDUSTRIAL RUBBER
‐PRODUCTS PVT.LTD

|¨ I:3/87‐
1`rハ

`′ ^^._

their letter No. 7/409/2017/TSW

―
― ― ‐

渚

rar qrqf/cFi.iffiEsHAF<'MA
sq q6ryffiaq' (f++cr qrqx)
:puty Direclor General of Foreign Trade

fr*qr qrqrq zrETFr+qrrfi:q
)irectorate General of Foreign Trade
r:dq "rq'-r, c-{ m-rroorr
d),og Bhawan, New Delhi-11OO11

Bicycle Tubes 40000o kg

4. Rubber Chemicals (Antioxidants,

5.Zinc Oxidc

7 ParafFIn wax

Note l:Value cap of 7%PfF9B vlue OfCXpOrtsin casc OfRubbcr Chemicalsand5%ofFOB valuc Of
cxpO威 s in case of Misc chemicals(Paraffln Wax and Plasticizcrs)aS pcr HBP v01.H.

Nde2:In Кsped ofimpo■ ■em SelJ No-2,Spectt」 ξ拓薦il‐高品猛 罵a;滉
・
:hedぉr md hdcaed

in thc authorisatiOn and same shaH be accOunted in expOrt product.

RLA may take cqnsequential action as

Status: Approved
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■Q ΠL揃慇7Ю5y00И6/AMw画ハΠb   
戸 解ず究 彎

α03Ю8"524 1     1
1          _ lЮ

3/95/04γoo150/AM18/

il:'UH,-iffi: orpp, u*;*,1

47

44

Case No.:90/2/87‐ ALC1/2017 Party Namc:ZENITH
INDUSTRIAL RUBBER
PRODUCTs PvT.LTD

IMect No/Date:5/87‐

ALC1/2017
122.112017

Status: Approved

||

HQ File:01/87/050/00147/AM18/RLA File

:03/95/040/00178/AM18/

Decision:  As pcr the¬ 囃tten cominents funlished by thc DIPP
the Committee apprOved fbHOwing adhOc norins:

蘊器
α囲∝晩0「

IVム・ VV・ `Vム
′
              |

宙dc thdr lc"erNo 7/22/2017‐ TSW datca 13 60'01ウ
,

３

６

Rubber
Compounded
Sheets

2,50,00o kg l EPDM RUBBER

3 ANT10xIDANT,
KtIMANOX 5010/1oNOL
LC

4 ACCELERATORS CBs

6 RETARDER PVI

7.CAR30N BLACK

8 SILICA FILLER Ppt

10.BONDING AGENT
LIKE SI_69

a value cap ol RIbber Chenlical(Items at soNo,4106)asNote:   1.There shOuld be

per General Note‐ 8 of Hand b00k Of Procedures,V01.II.

RA may take consequential action ur p., poli.yTF-."do*

EXPORT ITEPI QW I】燿PORTITEM Quantity recommended
for I kg ofresultant

product
Rubber Floor
Coverings & Mats

3,00,o00 kg 1.NATURAL RUBBER 0.225

2 EPDM SYNTHETIC RUBBER 0.300

3 ZINC OxIDE ACTIVE C‐ 30 0.025

4.ANT10XIDANT KUMANOX/1oNOL 0018

5.ACCELERATORS 0.027

クル

⌒

"i,,i, riiiatioeneril cr Foreisn Trade
'a+qr qrq',< qel$ri3qg1--
)湛 ct群占te ceXttd of千 6rcon Trade

飛 恣 層t鳳 ]器 1
…

||
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IP｀
赫 猛

"面 朦曲
解 職 ま

~夢

桜 げ

た

 1臨
17「Q面し0た

'あ

0/0014恵広面ル 1慰l‖:蹴:乳;血。1/AM面 Ⅲ 6ヽわ品萌bj麗ラ
" |

1 1                  1

1臨 需 .ir,mtti霊瀞
he Case ttagend為 品淵 鼎 Lジ洗基山¨ liⅢ

“

Ⅲ品

「
雨 硯融駈 而 F― 面 びTYRES~辮

濡
3F~‐
~,懸
島5品F~~1                      1LIふ 組TED

1 10■お        IRLAnお ~      22.H.2017     1

"iし

o`/Date:」dibi046`i l    ~
1 101/87/050/Oo271/AM18/    :30/24/040/Oooo3/AM18/    lo8.06.2017        1
‐
織 濡 患 漑 l曲 沈 :漱

“

けthe DIP軸ど品面品 雌 ヵ 加 基 予面 xh加 ぇ

EXPoRT ITEPI QTY IPIPORT ITEDEI QTY RECoMMENDED

1裾撃dd器
おNylon 1000

MT
l Natural Rubbcr 240 MT
2 Synthetic Rubbcr(sBR-1502) 150 MT
3 Synthetic Rubber(EPDM) 9.OMT
4.Carbon Black fN‐ 330,N‐550,
N-660)

17.35 MT

5. Precipitated Silica 4.260 MT

6. Rubber Chemicals (Antioxidants) 1.260 MT

7. RubberChemicals (Accelerators) 1.260 MT

8. Zinc Ingot 1312 MT
9. Misc. Chem. (paraffin Wax) 8.260 MT

器れ】
y911鶏
出現υ甘卍;::

D/1,Duraskln with RFL)

008 MT

1l  CottOn Chafer Net+5%

解

6 RETARDER PVI

7.Titanium Dl‐ Oxide

8. Ppt SILICA FILLER

9_BONDING AGENT SI_69

10 RUBBER PROCESSING 01L

1l Reclaim Rubber

Note: 1. There should !" " y-8 ofHand book ofproceduies, Vol. II.

Y."y take consequential action u, p., foti.fE*"au.o

^

写緻盤織よ
覇籍熙椰 輔1

珈

壼
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iCase No.:1/5/87¨ ALC1/2017    Party Name:SPERRY PLAST LTD MectNO/Datc:5/87-      status:

講稿 1/R7/04赫品 |    け獄盤ソ  :温 d

お1 1 ■1111ス
=,■
1,■ .■ ,■■1■■ilrJ ll l

… … ―

L_     ____上 _          112.072017

1   蕊     麗

~満
蕊 ぶ 蔦蒜 温 面 図

arc wcll vcrscd with the case

」

49

46

39

「
Q ΠL Юν870590o316/AMlレ

IAiお
構ゎ4/04″60わ″AMijに 6ヽb滸さ:031碑ぬ16ケ  |

113062017      1

11::'鳳
j薦
龍魚熱唸 ii,1鷺Jllettt基

`よ

亀:Iこ :II品
=:こ

五お轟 tit itt L“島1鷹 i高31111

'Decision : The committee considered the case as per agenda and decided to call for the following information from the

40''" 
ia) Technical descriptions/specifications, percentage composition (byweight) ofthe products to be exported. ]

lb) Petailed 
manufactunng process along with teihnicallustification for wastages claimed at each stage and each of the I

,materials required in the manufacturing pro"esr. vrs,,vs s' wq\

i:l:t,r:T.u,.1urn., Technical specificiions of items proposed to be imported 
]

io') whether the scrap generated in the process is being reused or not. Iinot the technical justification fo. its non-us. muy i

i*^T:1,:T1^1llT::.* 
is being soldithe sate value/iommercial value may be indicated. 

I

[iiff:::d 
balance indicating calculative statement of the requirement of eich of item for manufacture of each of export 

I

f2g!It9.jh."t* I

I

:41

淋 蓄   ~~|ヨ蕊
4υ00m2/AMW ttc翌

ヴPlαO劉 0制 4“4 1~~

而
|

12.Armid Bead Wire(in五 ng form)
Note: There should be a value.un,

import list.
RA may take consequential action 

"r 
p". foti.yTf**au.""

巻MD,|  ~1蹴¬Ю
"/AM岬隔ず出彎α“Ю&“"■

~~~l

1躙琺ぶ柵 露闇∬織 主r略甲 nda and decidedゎ温 0翻臨
… “
.満

)ns who arc wcn versed with the case.                                             |

い
画 面 面 画 面 ν2"7~謳 い 面 訂葱 聯 耐

~~Meet No/D

sHARMA
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Decision: The conlmittec cOnsidcred thc casc and dccidcd tO approvc On repeat basis(Adhoc Norms)bascd on thc,

decisiOn Ofthe NC Mecting No.13/87-ALC1/2016 held On 28.12.2016 and recOnllncndcd as under:                  |

:P,1可

:Decision:The cOnlln■ tce cOnddered the case and decided tO approve On repeat basis(Adhoc Noms)baSed On the

ldeddOnoftheNCMecdngNo 13/87-ALC1/2016 hcld On 28.12.2016 and rccommendcd as undcr

145

In<i
Fore
#.

XLPE s10plas cOmpOund
containing  minilnun1 98%

LLDPE

l LLDPE Granuics

2. Tri MethOxy Vinyl silane

3. Di-Cumylperoxide (DCp)

…

ke COnsequendd ac● On as

XLPE SiOplas cOmpOund
containing  nlinilnun■  98%
LLDPE

l LLDPE Granules

2. Tri Methoxy Vinyl Silane

3. Di-Cumylperoxide (DCp)

As per packing policy
RA may take consequential action as

～
2/5/87‐ALC脚71鸞
 脚 ¨

HQ Ⅲ 岬 η 剛 ∞鯰 7AM18/競 AⅢ ∝

“

″″

“

υ∞ o御AШ ν 繭 0嗜
"Ю
制雨

112072017

Name:KKALPANA
(lNDIA)LIMITED, ALC1/2017

Status:
Approved

舞OFi`:Oi′ 恵ウク05oん65,o/AMij lRLAni3153,04/04レ Obb32/AMi恵′
|ふ
しINo/b農じ:03iO恵 i43憲ζ  l
112.07.2017               1
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-[cast xo"rffi@-MA N"/D"t",s/8a - 

-ist"t 
* -

, i ITNDUSTRrES (rNDrA) LrMrrED, 1*Ctdoli 
- - " 

lor."r"o
; - 

- 
122.n.20t7

lrrY I rrE 'vtto ttvrvtvvrrulAMld/ iKLA t'tle :03/94/040/00094lAMl}l ilic.No/Date:0310g146491l
r-- 

- 
':---- 

-*- 
tl7 

'07 '2017
]Decision|TheCommitteeconsidereatr,ecase*aae.ia"J;ffiN#ib^J;'.h;
jdecision of the NC Meeting No. l3l87-AL cll2ol6held on zl.l2.zol6and recommended as under:I

51

48

XLPE  SiOplas  cOmpOund
containing  nlinimun1 98%

LLDPE

1.LLDPE Granules

2. Tri Methoxy Vinyl Silane

3. Di-Cumylperoxide (DCp)

As per packing policy
RA may take consequential action as per policy / procedures.

i |INDUSTRIES (INDIA) LIMITED, iALcltzltT i"r..."a

I I __ ln.ot.zon
P;.irirrrrr"ffi
Itechnical aod production persons who are wel versedwithihe case.

ICase No.:18/5′ 87‐ALC1/2017

HQ File:01/87/050/00333/AM18/

Party Namc:KKALPANA
IINDUSTRIES(INDIA)LIMITED,

1壼:1滉

"iよ

ζたテ
レ2.11.2017

1常鸞
まぬ轟Й畿

Status:
Approved

49

IRLA iお :o3/54/o4″ b61'2/AMlを

'`″

No.:17/5/87‐ ALC1/2017

;l*:l[T,j:::?:",.,,",:Y:r^.-.]*1ri:l]-r:,1:ntase composi!1on (br weight) of the products to be exported.

3,3:'lilXiflH:?:',H':"11:::::i":g :tll;ir,,r."rl*ii'r,.;il;;;"#;#il;;::i".1".:ln"i[Hl,o each orthe
1雪五d,叩u■ed h thC ignufacturing滸 3cttζ
iキ 91:11111.::1:ll」Iellnical SP?CilCjiibns ofit,mS propOsed to be imported

龍饒 f lヽl翼Tll:1鰍iΨFき鋼1豪I憂11111TIⅢ e挙'中ruCaljustincation fOrnsnon_usc may露椴昔1」i主 ::Ⅲ ,beh尋 SR,1語 ::IIふ磁j高語品f薔湛帯ノ梶i耐諾:詣
O Mttc五 Jb」祖cc hdし謳ng clcuttive stttem`『 Ьf温UI轟こ籠ぶ∫jF:拠き

=猟
話
ι
ttmanuicmeofeachOfexpOrtoroductproduct.

rent of the requirement of eich of item for manufacture of each of export j

l

Rr zznqrs q€rffigrtrq
)irectorale General of Foreign Trade
:;,11-n rlqn -r-$ ffi-rrOOrf
.r\'og f3hawan, New Delhi-11OO11
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Decision: The committee considered the case the committee decided t" 
"pp;";; "orr""authorization holder in their Advanced Authorization.

norlnsasappuedforbythel

RA may take consequential action as per policy / procedures
l

F黒

血 廊 瓦 磁 山

lm嚢 趙 告島札:,

諄Q nie:01/87/05900337/AM18/IRLA RL:03/94/040/00264/AM18/
臓1夢
轟れ Status l

ILic.No/Datc:0310814664   1Approved
118072017

Decision ! The Committee considered the case and decided to approve on repeat basis (Adhoc Norms) based on the
,decision of the NC Meeting No. l3l87-ALCll2}l6held on 28.12.2016 and recommended as under:

EXPORT ITEM QTY I】燿PORTITEM QTY
XLPE Sioplas  COmpound
containing  nuniFnun■ 98%
LLDPE

50 000 MT l LLDPE Granulcs 49.970 MT

2. Tri Methoxy Vinyl Silane 0700 MT

3. Di-Cumylperoxide (DCP) 0.040 MT

4. Antioxidant 0.040 MT

5. Gusseted Bag As per packing policy
RA may take consequential action as per Policy / Procedures.

152

ICase No。 :23/5ノ87‐ALC1/2017

HQ File i01/87/050/00338/AM18/

~甲
網脇翻ぽ
~需
¬

IRLAF“

碗わ″Й前6,66/AM18/1漑よ
"面
4`め

 |   |
Decision: The Committee considered the case as per agenda and decided to give Personal Hearing to the firm with
technical and production persons who are well versed with the case.

EXPORT ITEM QTY IIttPORT ITEM QTY
XLPE Sioplas COmpOund
containing  miniinun1 98%
LLDPE

50.000 MT l LLDPE Granulcs 49.970 MT

2. Tri Methoxy Vinyl Silane 0.700 MT

3. Di-Cumylperoxide (DCP) 0040 MT
4 Antioxidant 0.040 MT

5. Gusseted Bag As per packing policy
RA may take consequential action as per policy / procedures.

loe.irio, i fi," c"-*i*;; .;;;il;;;;;h;;;;il;;;til ,; ;;;;,; 
",, 

repear basis (Adhoc Nu.,n,l based on the l

ldecision of the NC Meeting No. 13187-ALCll20l6 held on28.l2.Z0i6and recommended as under: l

(n'
1. 1

~F眠
瓶 WSr87‐AL釧 狙 7甲

薔 珊

「Q Ⅲe Юν8705υ00334/AMlν lRLAncЮ
3″″
“
0

『
=  :~‐

 ~ ~~~~¨ ―    ――  ―― ――  ―_―   
―
―― _― ‐
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「|   1躙躙:棚躙 Mcet No75at31開 jア
~1誡
d¬ALC1/2017

22.112017

汗QⅢ∝∝お7剛0034鳳mν F ]LЮ31″∝υ003p/AMW階調鷲α03108И765 :  ~
Decision : The Committee considered the case as per agenda and decided to call for the following information from the
flrrn

●)TeChdCal descHptions/speciflcations,pcrcentagc compOsitiOn(by Weight)ofthe products to bc cxported
|b) Detailed manufacturing process along with technical justification for wastages claimed at each siage and each of the i

meterialc renrrircrl in fhe mqnrrfin+rrrin- lmaterials required in the manufacturing process.

|

c) Chemical name, Technical specifications of items proposed to be imported.
d)Whether the scrap generated in the process is being reused or not.Ifnot the technicaljustiflcation fOr its non‐ usc lnay l

be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.
|

e)Matenal balance indicating calculativc statement ofthe requirement ofeach ofhem for manufacture ofeach ofexpo■
|

product.

Ci:e No。 34/3′§ウ:ALこ 1/2biケ P轟,N五轟c:ZЁ iヽ十五
.                   INDUSTRIAL RUBBER
I                   PRODUCTS PVT.LTD

Mcct No/Date:5/87-

IALC1/2017
12211.2017

rStatus: Deferred

臨 藉 「
IRLA File

l:03/95/040/00331/AM18/

Lic No/Dttc:0310814788
‐24072017

54

Decision: Based on the written comments furnished by the DIPP vide their letter No. 7l22l2Ol7lTSW dated
23.10.2017, the Committee approved following adhoc norms:

EXPORT ITEル I QTY I「旺PORTITEM Quantity required per
unit of finished good

Rubber Floor
coverings & Mats

3,00,000.00 Kg 1.SYNTHETIC RUBBER‐ SBR
SERIES-1502

0 180 kg

2 NATURAL RUBBER 0 285 kg

3.ZINC OXIDE 0 028 kg

4.ANITOXIDANT KtIMANOX
5010L/10NOL LC

0 017 kg

5 ACCELERATORS CBS 0 013 kg

6 ACCELERATORS TMTD 0 005 kg

7 RETARDER PVI 0 012 kg

8 TITANIUM Dl-OXIDE 0 038 kg

9 PPT SILICA FILLER 0 136 kg

10 CARBON BLACK 0 038 kg

1l GUM ROSN 0 035 kg

12 PROCESS OIL 0 053 kg

Note: l. There should be a value cap on Rubber Chemical, as per General Note-8 of Handbook of
Procedures Vol.- II.
RA may take consequential action as per Policy / Procedures.

55 Case No.:20/5/87-ALC1/2017 Status: ApprovedPartyName: GULNAR Mcct No/Datc:5/87-
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I                   PLASTICS PRIVATE LIMITED

HQ Flle

:01/87/050/00335/AM18/
IRLA File

:03/94/040/00261/AM18/

IALC1/2017

22.11.2017

Lic.No/Date:0310814881
27072017

Decision : The Committee considered the case as per agenda and decided to uppror" Adh;;N"r-r as under:

EXPORTITEM QTY IMPORT ITEM QTY
COLOUR PP WOVEN
FABRICS
LAMINATED/
COATED

500 MT l PP GRANULES 229 38 MT

2 PP GRANULES(LAMINAT10N
GRADE)

41 49MT

3 COLOUR MASTER BATCH 31 12MT

4.THERMOPLASTIC POLYOLEFINS 88 17MT

5.PROPYLENE― BASED ELASTOMER 88 17MT

6 LDPE 46 68MT
RA may take consequential action as per Policy / Procedures.

Case No.:21/5/87-ALC1/2017 Party Name:DURLAX
:ARCHTECH PVT LTD

IMcct No/Date:5/87‐

:ALC1/2017
122.11.2017

Status:
Deferred

inQ riG:ollgTlo5,uo0B6lAMI8/ 
- 

nra ilr" 
'o3tg4t04ot0o26zieu&f:Lic.No/Dare:0310814878-i i27.07.2017

Decision : The Committee considered the case as per agenda and dscided to call for the following information from the
ifirm
i

I

1a) Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exported.
ib; Detailed manufacturing process along with technical justification for wastages claimed at each siage and each of the
jmaterials required in the manufacturing process.

{c) Chemical name, Technical specifications of items proposed to be imported.

ld) Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use may

洋尋黒淋鶏澪11:l奥1:鷲WⅧ脱」柵』肥ぶ器視冊胤|

e) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of export
product.

∵

血 血 赫 ユ面 励 ウ

ト
漱 誌認 先il l霜 脇 普 'ユ  1濡 :

‐            1            22.11.2017      1

1ol五
も0ル恵

"b`Jё

6」4夕AMij lRLAnお う」わ4/04″ёёJjレAM面
):譜」Rttib・

6憲Йttd l

DecisiOn : The Committee considered the case as per agenda and decided to call for the following information from the

57 fi*

a) Technical descriptions/specihcations, percentage composition (by weight) ofthe products to be exported.
b) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of the
lmaterials required in the manufacttring process.

C)Chemical namc,Techdcal speciflcations ofitems proposed to be importcd

d)Whether the scrap gencrated in the proccss is being reused or not.Ifnot the technicaljustiflcation for its non‐ se may
be fumished.Ifthe scrap is being sold,the sale value/commercial value may be indicated

)eputy31誌1『と昴e払l of FOrelgn Trade

‐・‐・
―
―

『

１

１

１
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１

壼

of each of item for manufacture of each of export
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product.
,f; Engineering products may be indicated along with drawing and diagrams.

i-I

I lDecision: The Committee considered the case and decided to approve on repeat basis (Adhoc Norms) based on the l

- idecisionoftheNCMeetingNo. l6l87-ALCl12016heldon 05.07.2017 takenonthebasisof technicalcommentof DIPPi
,58 ln .nl.n.a vide their letter No. 71282/2017-TSW dated 14.06.2017 and recommended as under: i

1

iYl
, I Polveqter Resin I I ks I l. Neo Pentvl Glvcol I 0.2 12 ks I

EXPORT ITEPI OTY IPIPORT ITEDII QTY
Polyester      Resin

Solution  (65リー1%
Resin Content)

VOY 8152B

l kg l. Neo Pentyl Glycol 0 212 kg

2. Phthalic Anhydridc 0 313 kg

3 Adipic Acid 0.251 kg

4.C‐ 9(S01Vent Naphtha) 0.353 kg

RA mav take consequential action as per Policy / Procedures.

」

:「

鋼……脚r

l卜
QⅢ∝m慇7050/0∞ 83/AMⅣ

肝

A RL 342″

“

0

F酬

~m"田
1熙

漁 熙 :騨 金 LTD獅
当 7硼

田 ‐ Status:
,Deferred

159

product.
|

Status:
Deferred

‐22112017

|IHQi面
ル87/03J6ぬ 4」′AMrj RLAnお 13わ4/04J00bj"AMiJ Lも JヽbitbjЮ田5m6

1          p4.08.2017
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lnaaitio, : ifr. Corn-ittee considered the case as per agenda and decided to call for the following information from the ,

firm:
ia) Technical descriptions/specifications, percentage composition (byweight) ofthe products to be exported. 

i

lii U",uif.J manufacruring process along with technicallustifrcaiion for wastages claimed at each stage and each of the 
l

lmaterials required in the manufacturing process.

lc) Chemical name, Technical specifications of items proposed to be imported

ld) il;,h* rh.-t.i"p g.ne.at"d in the process is being riused o. not. Iinot the technical justification for its non-use may l

ib. fu*ithrd. If the iciap is being sotd, the sale value/commercial value may be indicated. 1

ie) Material balance indGating calculative statement of the requirement of each of item for manufacture of each of export I

卜

一一

No/1)ate:5/87-

7

~ ~下

孵 轟
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61

Case No.:9/5/87‐ALC1/2017

|

I

IHQ File:01/87/050/0033う/AM18/

Party Namc:METRO VALVES,
(PROP:C T BALAMURUGAN)

Mcet No/Date:5/87-

ALC1/2017
22.11.2017

Status:Approved

Status:
Deferred

ILic.No/Date:3210078229  1

107082017               1

and decided to approve Adhoc Norms as underi

EXPORT ITEⅣI QTY ITⅦPORT ITEM QTY

ROUND CONTAINER
WITH LID made of
Polypropylcnc

31350 kg POLYPROPYLENE
32917 kg

RA may take consequential action as per Policy/Procedures.

Party Namc:D R COATSINK&
RESINS PVT LTD

RLA Filc:03/94/040/00274/AM18/

Ⅳlcct No/Datc:5/87‐
.ALC1/2017

22112017

1Lic No/Datc:0310815095

09082017

roecisio" r ii. cor"iiri." *nria.r.i it. .*" as per agenda and decided to call for the following information from the

firm
62'

ja) Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exported' 
I

lb; Detaited manufacturing process along with telnnicatlustification for wastages claimed at each stage and each of the 
'

;materials required in the manufacturing process' 
J_.,

ic) Chemical name, Technical specifications of iterns proposed to be imported

,d) Whether the scrap generated in the process is being riused or not. If not the technical justification for its non-use may

lUe Rrrnisfrea. If thc iclap is being sot6, the sale value/commercial value may be indicated'

le) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of export

product.

Case No,:36/5/87‐ ALClノ 2017    Party Namc:ZENITH.INDUSTRIAL RUBBER

IPRODUCTS PVT.LTD

63 He Fite:01/87/050/00351/AMl8/ ru-e nit. :031951040100381/AMl8/ ,Lic.No/Date:0310815089
i09'08'2017

DeCiSiOn: The Committee considered the case as per agenda and decided to refer the matter to DIPP'

‐                                     Mcet No/Dttc:5/87-
Case No.:27/5/87‐ ALC1/2017    Party Name:HIRA

ITECHNOLOGIES PVT LTD.,   .ALC1/2017

よ … 品… 輔 》 ¨ |

Meet No/Datc:5/87-

ALC1/2017
22112017

Status:
Deferred

Status:
Deferred

Decision:Thc CommittCC considcrcd thC Casc as pcr agcnda and dccidcd tO Call forthc following information from thc

irm

ヘ

師薄鷲1
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a) Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exported.

U) netait.A manufacturing process along with teihnical justification for wastages claimed at each stage and each of the .

materials required in the manufacturing process.

c) Chemical name, Technical specifications of items proposed to be imported

d; Wtrettrer the scrap generated in the process is being reused or not. If not the technical justification for its non-use may '

be furnished. If the scrap is being sold, the sale value/commercial value may be indicated. :

e) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of export i

product.

57

54

Case No.:29ノ 5/87‐ ALC1/2017    Party NamcilNDOFlL
INDUSTRIES LTD

ICase No.:32/5/87-ALC1/2017

IMect No/Dttc:5/87-

i銭猟盤ソ
Status:
Deferred

Status:
Deferred

0344tAMtBt nl-nfife :031941040100341/AMI8/ Lic.No/Date:0310815214 
1HQ File :01/87/050/00344lANIl8l RLAltle iol/eqtu4utuuJ4IlAIvIId 

n.Og.ZOl7

Decision i The Committee considered the case as per agenda and decided to call for the following information from the

firm
65

a) Technical descriptions/specifications, percentage composition (by w-eighQ ofthe products to be exported'

b) Detailed manuficturing process along with teihnical justification for wastages claimed at each stage and each of the I

materials required in the manufacturing process.

c) Chemical name, Technical specifications of items proposed to be imported.

oj wnetner the scrap generated in the process is being reused or not. lf not the technical justification for its non-use may

be furnished. If the sciap is being sokl, the sale value/commercial value may be indicated'

e) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of export

product.

Case No.:31/5ノ 87‐ALC1/2017    Party Namc:COVESTRO(lNDIA)IMcct No/Datc:5/87-
PRIVATE LIMITED         IALC1/2017

122112017

)346/AMl 8/ lRLe ftte :03 194104010038 l/AMl 8/ Lic.No/Date:03 I 08 I 5265HQ File :011871050101 t94tu4utvuJ6L/ruvrlo 
:Zl .Og.ZOl7

Decision I The committee considered the case as per agenda and decided to call for the following information from the

firm

66 
,a) Technical descriptions/specifications, petcentage composition (by w^eigh0 ofthe products to be exported'

b) Detailed manufacturing process along with teJhnicallustification foiwastages claimed at each stage and each of the

materials required in the manufacturing process'

c) chemical name, Technical specifications of items proposed to be imported'

d) whetherthe scrap generated in the process is being riused or not. If not the technical justification for its non-use may

be fumished. lf the sc;ap is being soltl, the sale value/commercial value may be indicated'

e) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of export

product.

熱撚鵠鵠ビ梢MTE2性:淵ν
αフ田‐

122112017

67 1HQ Filc:01/87/050/00347/AM18/  RLA Filc:03/94/040/00397/AM18/ Lic.No/Datc:0310815302122082017

一
一

一

電 器
:beputy DiredOr

)3滉t調署∫『
呂見む署譜de

烏静二輛ム黙憑 鳥]鵬 1

Status:

Approved
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l. LLDPE GranulesXLPE Sloplas COmpound
containing  nlinirnurn 98° /。

LLDPE
2. Tri MethoxY VinYl Silane

RA may take consequ"ntt"l 
".tion "t 

ptt P'

Ｆ
Ｉ

Ｉ

Ｉ

casc No.:33ノ 5/87-ALC1/2017 Party Name: KKALPANAlame:KKALPANA      ｀
,TDI口 O/1N nI△ ヽlIMITFn  /

Meet No/Date:5/87 - Status:
|

1lNDUSTRIES(INDIA)LIMITED,1伴 912017
Deferred

品 ¨ ボ 琲 辮 聯 に Ⅲ I

,Decision i The committee considered the case and decided to approve on repeat basis (Adhoc Norms) based on the I

decision of the NC Meeting No. l3l87-AL Cl12016 held on 28.12.2016 and recommended as under:

‐68
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70‐ Decision:The Committec considered the case as per agcnda and decidCd tO Call forthe following inform試
lon from the,

lflm
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XLPE Sioplas COmpound
containing  minirnum 980/0

LLDPE
2. Tri MethoxY VinYl Silane

3. Di-CumYlPeroxide (DCP)

As per packing Po[cY

action as per PolicY / fry19ltt1gt'
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d) Whether the scrap generated in the process is being reused or.not- If not the technical justification for its non-use may

tbe furnished. lf the scrap is being sold, the sale value/commercial value may be indicated.

le) Material balance inditating calculative statement of the requirement of each of item for manufacture of each of export

lproduct.
f) Justification for requirement of Import Item No' 3 and 4

Case No。 :43/5/87-ALC1/2017 Party Namc:JINDAL POLY
FILMS LTD ALC1/2017

22112017

Fi:e No.01′87′ 171′00005′AM18′ DES‐V‖                     59
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|

Party Name:ASTRA
CORPORAT10N

IRLA File:22/24/040/00025/AM18/

ｄ一Ｓｔａｔｕｓ‥̈
: :05 1 23 1 040 1 00206/AM l 8/ Lic.No/Date : 05 1 0403 8i 9HQFile :01/87/050/00358/AMl8/ RLAFilt

1 ' lro'og'zotz

Decision ! The Committee considered the case as per agenrla and decidetl to call for the following information from the

firm

1ti I 
a) Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exported.
,bj O.tuit.d manufacturing process along with technicallustification for wastages claimed at each stage and each of the

rmaterials required in the manufacturing process.

,c) chemical name, Technical specifications of items proposed to be imported

d; Wtrettrer the sciap generated in the process is being reused or not. If not the technical justification for its non-use may

be fumistreO. If the icrap is being sokl, the sale value/commercial value may be indicated.

te) Material balance indicating ca'iculative statement of the requirement of each of item for manufacture of each of export

product.

lF) Justification for requirement of input item Nos-3 and 4

,Cll:zlll Party Name: JINDAL POLY Mect No/Date:5/87- Status:lcase No':44l5/87-AL 
,FILMS LTD. .ALctlzot't Deferred

22.1l.2017

i/ Lic'No/Date:05 I 0403860ruq fite :01/87/050/00359/AMl8/ RLA File :05123104010021o/AMl8

,neciiion : rhe committ." .onria.r"J rhe case as per agenda 
"ro 

u..,J.o'il li;ii'J.r" roiro*ir* inrormation rrom the

firm
72

,a) Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exported'

lb) petaileO manufacturing process along with technicallustification for wastages claimed at each stage and each of the

lmaterials required in the manufacturing process.
lc) chemical name, Technical specifications of items proposed to be imported'

,d) Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use may l

be furnished. lf the iciap is being sold, the sale value/commercial value may be indicated.

te) Material balance indicating ca'iculative statement of the requirement of each of item for manufacture of each of export

product.

ICase No.:67ノ 5ノ 87‐ALC1/2017
|

|

73 1AOFiiも
:01′恵ケ′6ζ b′66」恵

''AMi§

′
|

Meet No/Date:5/87‐
‐
ALC1/2017
.22112017

Lic No/Date:2210015763

30082017

Status:
Deferred

¨
　

　

一

Decision:
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I)eclslon:The CoIIlmittce considcrcd the case as per agenda and dccided to cali for the fbllowing information from thc

Arm
74 1

毬視:溜懺留鵬竃留照聡ξ聯悧:露淵留亀1胤鷲出ま:よ脳幅1°よ:ftTttd∽ぬ山騰
lmatenals required inthe manufacturing process.

11熊F雨質毅1な、野1酵測燒蔦憮鮒IWttil∬∬∫}IC)MateHal balancc indicating calculat市
e statement ofthe

57

product.

lMeet No/Date:5187-

iALCV20t7
\zz.tt.zon
ii..uolout.,o5 I 04039 I 9

loq.os.zon

Status:
Deferred

Status Approved
ёlζ e N。。16/3/87‐ALё i′Lbiケ  ||:轟 ,Namc:PRECIS10N    IMCCt No/Datc:5/87‐

IMOULDS&DIES PVT LTD  :ALC1/2017
122112017

HQ Filc

:01/87/050/00361/AM18/

Declslon:Thc Committee

RLA Fllc :Lic.No/Date:0510403912

:05/24/040/00234/AM18/   104092017

considered thc casc as per agenda and decided to approve Adhoc Norms as under:

Case No.:38/5/87‐ ALC1/2017  .Party Namc:TATTVA
IENTERPRISES LLP

HQ Rは 01慇 7/05y00353/AMlyl跳
λ馴 :α00463/AM18/

:  I)eCiSiOn:The committcc conSidCrcd thc casc as pcr agcnda

Mcet No/Datc:5/87‐

IALC1/2017
122112017

1Lic No/Date10310815580

Status: Approved

.06092017

and dccided to approvc Adhoc Norms as undcr:

'case No.:47/5/87‐ALC1/2017

HQ Filc:01/87/050/00362/AM18/

Party Namci SWASTlK
POLYMERS

Mcct No/Datc:5/87‐

ALC1/2017
122112017

1Lic.No/Datc:0510403970

Status:
Deferred

ALLUMINIUM SLEEVES(SUITABLE
FOR PLASTIC CAPS)

PLASTIC CAP COVERED
WITH ALLUMINIUM
SLEEVES

RA may take consequential action as per Policy / Procedures'

EXPORT ITEM

PRINTED LAY FLAT TUBING OF POLYETHYLENEBAGS OF
POLYETHYLENE
RA may take consequential action as per Policy / Procedures'

EXPORT ITEⅣI QTY
(Number)

ITttPORT ITEM QTY
(Number)

1800000 1818000
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t__ _    一   ―――  一    語猛五五:ti詭こお:ふ l forthe folbwing inお rma■on■om the
lDeclslon:The Committce considered the case as per agen

iflm
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Case No.:34/5 t87-LLCllzLll Party Name: SPECIALTY Meet No/Date:5/87-

POLYFILMS (TNDIA) PVT- LTD' ALCtlz}t7
22.11.2017

'Status:

,Approved

l

HQ Filc:01/87/050/00349/AM18/ RLA Filc:03/95/040/00083/AM18/ILic.No/Datci0310815733
13092017

Decision: The Committee considered the case and decided to approve on repeat basis (Adhoc Norms) based on the

decision of the NC Meeting Nr-r. 2/87-ALC ll20l7 heldon 09.08.2017 and recommended as under :-
der:

Case No。 :39/5/87-ALC1/2017    Palty Namc:MULTIBASE INDIA
LlMlTED

I責。 ril`161/8ウ

'050′

66j34′AMl慧′ ktA Filc:03/95/040/00466/AM18/

I)ecision: :Thc Conlinittec considcrcd thC Casc and dccidcd to approvc on repeat basis(Adhoc NoHns)based on thc

dccidon ofthc NC Mcc●ng、o1/87‐ ALC1/2016 hdd on 02 06_2017 and rccomm讐 呈
Cd as undcri l  ^甲

、′  |

Mcct No/Date:5/87‐

ALC1/2017
22112017

Lic No/Datc:0310815755

114092017

Mcct No/Datc:5/87-

ALC1/2017
22.112017

Statusl
Approved

Status:
Rejected

79

Party Namc:DHARIYAL
POLYMERS PVT LTD

I「燿PORT ITEMEXPORTITEM
l. LLDPE Granules/Enhanced

Polythylene Resin
PE Cling Films

2. LDPE.Granules

3. PolyisobutYlene/ PolYbutene

RA may take consequential action as per Policy / Procedures'

l. Styrene Ethylene Butadiene Styrene/

Styene Butadiene Styrene
31390 00 KgsPolymer for Toothbrush Handle-

Thermoplastic Elastomer-TPE
2.Whitc Minera1 011

3. PolypropYlene Granules

4. Calcium Carbonate
0 010 kg

RA may take consequential action as per

80

case No.:64/5/87-ALC1/2017

|
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、

IHQ File:01/87/050/00379/AM18/ IRLA File:08/24/040/00130/AM18/1Lic No/Date10810140932
1                             :                             114.09.2017
|                            1                            1・

‐・ V′・‐ Vム ′

五genぬ 帥d ndedぬ江bdh expor and mpo■ ■温s tt sa話

Therefore, committee, decided to reject the case

鶏留翼儡:岬
駅駆T~開 醐諄 1粘 ed

81 HQ 
ΠL Ю1/870500036ν AM 18/ RLA Rに :052″04α0026″ AMlW bQNげ Dttα 0510404019

118.092017

Decision: The Committee considered the case as per agenda and decided to approve ad-hoc norms as applied for by

the authorization holder in their Advanced Authorization.

RA may take consequential action as per Policy / Procedures

|

~~F5藤
藁面雨ち蔦ξ:7罰雨雨:「Ai'c1/2017

|

ドQ・にЮν副∞υ∞%αAM Ⅳ

Party Namc:INJECTOPLAST
,PVT LTD

~1蔦
菰 蔽 ご
IALC1/2017
122.11.2017

正 蔚 1よ 06/24/04J面 23/AM18/‐
臨

雨もあ

15b`10038693

IMect No/Date:5/87-

lALC1/2017

122.112017

Decision :

firm
The Committee considered the case as per agenda and decided to call for the following information from the

Status:
Deferred

Status:
Deferred

82 1

3脱il讐
l柵
l:l竜留照嶽』聯器:∬i:罫撚亀|ふ鷲飛よ尊:脳幅

Sl°よ:ftTlid∽ぬJ mc

l蝋儡撚1斃鸞I癬欝騨舗榊Iwttl∬w
l  lc)Matenal balance indicating calculative statement ofthe

lprOduct

ICase No.:52/5/87‐ ALC1/2017    Party Namc:BULK LIQUID
SOLUT10NS PVT LTD

na,Fif. ,0itSitOsOtoolOlttttrci ,nre rit. :07124104010015I/AMl8/ llic.No/Date:0710112162
20.09.2017

ded to call for the following information from the
tDeCiSiOn i The Committee considered the case as per agenda and decir

,fi*
83 

a; technical tlescriptions/specifications, percentage composition (by w-eight) of the products to be exported'

ib) Detailed manufacturing process along with telnnicallustincaiion for wastages claimed at each stage and each of the

,materials required in the manufacturing process'

lc) Chemical name, Technical specifications of items proposed to be imported.

rd) whether the scrap generated in the process is being riused or not. If not the technical justification for its non-use may

;be furnished. If the sciap is being sold, the sale value/commercial value may be indicated'

,ii il;ffiiln.. jnoi.uting ca]culative statement of the requirement of each of item for manufacture of each of export

H鵠。血酬bmtt」bⅢd bnCrFllm

|

|

|

|

臓
1

IE:ili,1≒量][:i[吾lil
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RLA Fllc 107/24/040/00152/AM18/ Lic No/Datc:0710112164
20092017

,Decision : The Committee considered the case as per agenda and decided to call for the following information from the

-. firm.8a 
ui i..f,ni.al descriptions/specifications, percentage composition (by w-eight) of the products to be exported'

ii 
-D.i;ibd 

;;nufacturing'process along with teJhnicallustification for wastages claimed at each stage and each of the

tmaterials required in the manufacturing process.

]c) Chemical name, Technical specifications of items proposed to be imported.

lO il.il;; tt. r.iup g.n"rut"d in the process is being riused or not. If not the technical justification for its non-use may

tbe fumishe6. lf the sciap is being sokl, the sale value/commercial value may be indicated.

l;) M;;;;i;i;"lance indilating calculative statement of the requirement of each of item for manufacture of each of export

,product.

iCase No.:40/5/87…ALClノ 2017   1Party Name:ZENITH
l                      .INDUSTRIAL RUBBER
I                      IPRODUCTS PVT LTD
851責
O Filc:01/87/050/06355/AM18/ 

‐RLA Filc:03/95/040/00492/AM18/ ILic,No/Datc:0310815866
121.092017

Decision:Thc Comlnittce considcred the casc as per agenda and decided to refcrthc matterto DIPP

一

IHQ File:01/87/050/00368/AM18/

Party Name:BULK LIQUID
SOLUT10NS PVT LTD

~~Mect No/Datc:5/87-

:ALC1/2017
122.112017

Status:
Deferred

Status:
Deferred

Status:
Deferred

Status: Approved

Norms) based on the

Case No。 :50/5/87-ALC1/2017  Party Namc:P10NEER
POLYLEATHERS LTD

IHQ Fllc

~~~~~lRLA File

87:6ル87/050/00365/AM18/ :05/24/040/00275/AM18/

IMcet No/Date:5/87‐

IALC1/2017
122112017

'Meet No/Datc:5/87‐IALC1/2017
122112017

:Lic.No/Date:0510404073  1
121092017

,Decision : The Committee considered the case as per agenda and decided to call for the following information from the

1firm

86

la) Technical descriptions/specifications, percentage composition (byw-eight) ofthe products to be exported'

,b) Detailed manufacturing process along with telhnicallustification forwastages claimed at each stage and each of the

lmaterials required in the manufacturing process.

ic) Chemical name, Technical specifications of items proposed to be imported.

1A) Wnetner the scrap generated in the process is being reused or not. If not the technical justification for its non-use may

ii. n rnirt .o. If the sciap is being sold,the sale value/commercial value may be indicated'

ie) Material balance indicating ca-iculative statement of the requirement of each of item for manufacture of each of export

lёよζeヽ。.:49/ζ/87LALё iノ2017    Party Name:MOTHERSON SUM1 lMeetNo/Date:5/87‐
|                       ISYSTEMS LIMITED         IALC1/2017

122.112017

1HO Filc:01/87/650/00」 64/AM18' kLA File:05/24/040/00272/AM18/1Lic No/Datc:0510404058
121.092017

product.

Decision: The Committee considered the case and decided to approve on repeat basis (Adhoc

decision of the NC Meeting No. 2/87-ALC l/2017 held on 09.08.2017 and recommended as under:

′起独子ニ

櫻 、罵鼻書:鷲 1
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ALC1/2017
22112017

Deferred

IHQ Fllc:01/87/050/00370/AM18/ ‐RLA File:08/24/040/00464/AM17/ ILic No/Date:0810140985
,100,fl1 721092017

'Case No.:56/5/87‐

ALC1/2017    Palty Namc:MACRO POLYMERS IMcct No/Datc:5/87‐        Status:
:ALC1/2017            Deferredl                     lP LTD

l                             .                             122.112017

89 HQ Filc ti/8'056′ 6bb'1'AMi1/ IRLA lib lo8'24/040/00476/AM17/ Lに No/Datc:0810140986
.                             121.092017

1Decision:The conlmittec considered the case as per agcnda and dccided to deferthe matter

1  lCaseNo.:60/5ノ 87-ALC1/2017    Party Namc:MACRO POLYMERS IMcet No/Date:5/87-      Status:
I                          P LTD.                 :ALC1/2017            Deferred

i22.112017

90 110ril`:bi′ 恵7/63o/o6」 75/AMl恵′ IRLA File:08/24/040/00102/AM18/ Lic.No/Date:0810140988
121092017

1  lDecision:The committee conddered the casc as pcr agenda and decided to deferthe mttter.

ёistヽ 3.:`i′5/j7-ALё 1/2017   1an'｀ ame:MACRO POLYMERS iMeet No/Date:5/87-     
‐Status:

|                       .P LTD.                 IALC1/2017            Deferred
l l             1             22 11 2017
,1漁Oiに も″恵ウ

'o50/663ケ

″AMlッ IRLA iお b8わ4/04υ 0010ツ AMly Llα NJDttα 0810140989
1210920171  1

1  1Declslon: The committee considcred thc casc as pcr agcnda and decided to dcferthe matter

焉
赫 面 繭 戸    ~~~序

l鮮

醐 跡

 1警 l

EXPORTITEM QTY I】旺PORTITEM QTY
PVC   Flcx,   PVC   Flex   of
240/260/280/320/340/410/380/440/610/gsm

l kg L PVC Resin (Suspension Grade) 0 4583 kg

2. P lasticizer (DOP/DOA/D INP) 0 18335 kg

3. Titanium Dioxide 0.0550 kg

4 Stabilizcr 0 0458 kg

5. Lubricant 0 00458 kg

6. Optical Brightening Agent 0 001 kg

7. Polyester Yarn 0 178 kg

RA may take consequential action as per Policy / Procedures.

″

ハ

Decision: The committee consitlered the case as per agenda and decided to defer the matter.

・・．．

‐

劃

鷲寒鋳織∫
糊 占:日■層t』ミ恵酔11濠へ1
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阿
而 而 繭 而 i雨戸` ふ わラ碑J5o465/繭

~臨

需
面 赫

~~lcase No。
3ノ5/87‐ ALClノ2017    'artyNamc REIIANCE      IMCetNo/Dat」ラT「

INDUSTRIES LTD.         :ALC1/2017
1                       1・ ・・

ν Vυ
“
｀ニー V― ^― ●

i           b2.11.20171         1
931苦 A`lil iバ iた |,′it′、′′ヽAli父 /五漸 lR/ ‐RT A Fiie:03/95/040/00229/AM18/ .Lic No/Datc:03108158S8/AM l8/ nia pit. :03t95t040t00z29tAulll Lic.No/Date:03 10815892rHq fite :01/87/050/00318/AM l8/ KLA Frle :ui 

z:Z.Og.z|tl

iOaairign, ifr. "o-.i,r". 
.onria.r"a tn. cas. as per agenda anA Oecided to defer the matter'

CaseXo.:+lS 187-LLClt20l7 lPartyName: R-ELIANCE iMeetNo/Date:5187-
;INDUSTRIES LTD. ':1it'CltZOll

l22.tt.2ot7
94 He Fili:01/87/050/00319/AMl8/ ,nie rit. :031951040100217tANIL8I llic'No/Date:0310815891

, 122'09'20t7

DeCiSiOn: The committee considered the case u, p., ug.ndu and decided to defer the matter'

Case No.:57l5 l8!-ALCltzOlT Party Name: MACRO POLYMERS Meet N-o/Date:5/87-

lP rro 
"ll?,'tl,'l95 He File :01/g7l05 oloo3iztAMtBt iRLA File :081241040100044/AMl8/ iLrcNo/D.ate:0810141004
122'09'2017

DeCiSiOn: The committee considered the case as per agenda and decided to defer the matter'

,c",. No. : ssrsrsz-a LC u 20 t7 
;:[*il:-", 

vecno ioivMbns 
[l,ir:,j.r,j", 

t,tr-

e :081241040100070/AMl8/ Lic.No/Date:0810141006
'22'09'20t7

lD,e1i1ionl the 
commiltee considered the case as peragend3 and decided to defer the maftel 

- ,

Case No.:59/5 l,J!-ALCllzolT Party Name: MACRO PoLYMERS Meet No/Date:5/87-

P LrD 
"|i?i::r'l97 He File:01/87/050/00374/AMl8/ RLA File :08l24l040l00o77lAMI}] Lic'No/Da1e:0810141007
22'09'201

DeCiSiOn: The committee considered the case as per agenda and decided to defer the matter'

.Case No.:62ノ
5/87‐ ALC1/2017

981責
O rile:61/8'630/oo377/AM18/

瞥…
…

甲 Ⅲ   
…

Ч

Status:
Deferred

Status:
Deferred

Status:
Deferred

Status:
Deferred

Status:
Deferred

Status:
Deferred

Decision:

q
'radt

r)11

|

一
|

iD.atir.i rrt" ."^-lttee considered the case as per :ry1!:{9:t9*t *,f::E-lA::

署島計拝赫い曽 興

|
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~IPary紀

孟まMÅёお lbニマЙЁttζ
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:魏デ
~

I                       P LTD
122112017

99■
O ile・ O1/87活 6んbjケUAMtt RLA百∬b壺乙ルレ

“

万0広面 夕
~独
N〕
R苧
う意面 4ib6i

I)ecision: Thc conunittcc considCred the casc as pcr agenda and dccided to dcfcrthc mattcr.

Case No.:66/st87'ALctt20t7 
i:[+}:-., 

MACRo PoLYMERS 
X;3,)1?;t''"t'-
122'lt'2017

,0, 
,rO rite :or/e7l0soloo:svelursl nr-e rii. 

'osiiqloqntooi:,q/AMl8/ 
Lic.Nolpate:0810141005
'.22.09.2017

Decision: The committee considered the case as per agenda and decided to defer the matter.

Status:
Deferred

Status:
Deferred

Status:
Deferred

IMect No/Date:5/87‐

IALC1/2017
:22.112017

102.HQ Flle:bi/8ウ /050/00350/AM18/ RLA rii`:03/95/040/00352/AM18/ Lic No/Date:0310815937
2509.2017

1Decision:Thc committec considcrcd thc case as pcr agcnda and decidcd to defcrthe mattcr

PRODUCTS PVT LTD 2211.2017

1031責
011i31。 1/8'′030/66」56/AM18/ RLA File:03/95/040/00508/AM18/Lic No/Datc:0310816012

2809.2017

IDecision:Thc Committee considcrcd thc casc as per agenda and decided to referthe matterto DIPP.

摯
eNは■脚 ■ L02い 7 mttα RSHFARUBBERS ttNυ Dttα y舒 _

IALC1/2017

1                             ‐                             12211.2017

,uo 
lre File :01/87/050/00386/AMl8/ RLA File :24l24l040l00o25lANll8l ll-ic.No/Date:2410042286

i 106'10'2017

Case No.:35/5/87‐ ALC1/2017    Party Name:RELIANCE
INDUSTRIES LTD

Status:
Deferred

Status:
Deferred

IDecision:The commltee considered the case as per agenda and decided to deferthe matter

一̈
蝶
ば

reign

a_11(
e!hi-1
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'Decision:The Conlmittcc considcrcd thc casc as pcr agcnda and dccidcd to approve ad―

hoc norms as applied for by

I the authorization holder in their Advanced Authorization'

| I   RA may take consequential ac● on as per Policy/Procedures

Case No.:6ノ5/87‐ ALC1/2017    Party Namc:FESPONSIVE     Mect No/Datc:5/87-      Status:    |
rNDUSTRIES LTD          iALC1/2017            1Deferred   i

| 1                 22H2い 7    :   i
′血 歯

:RLA品
崩 所

“

0/oo5“/AM歯
囲 鸞

よ面 08163わ

l  i智
6「QⅢ酬郷∽圏

iiliti;; : The Committee considered the case as per agenda and decided to give Personal Hearing to the firm with

itechnical and production persons who are well versed with the case'

67

64

|  'Case No。 :7/5/87‐ALC1/2017

:HQ Flle
l:01ノ87/050/00322/AM18/

1馘錦鰈
…
芽Ψ
蒜 ,status: Approved

S10N A‐ 2866,dccidcd to l

l

RLA File
:03/95/040/00547/AM18/

Lic.No/Datc:0310816383
117.102017

ｎ
υ

and after taking clue from

EXPORT ITEM QTY IIttPORT ITEM QTY

Self Adhcsive Polythclcne

Fllm(170 gsm 1/-10%)

12,00,000

Sq mctcr
1.Polythclcnc(PE)Film

(ThiCkncss 90 microns十/-15%)

1.04 Sq. meter/Sq. meter

content contained in the exPort
product

2 Adhcsivc(55%Solid Watcr
based)

42 gml Sq. meter of exPort

3.Glassine Paper(60 gsm■ /―

10%)

L04 Sq. meter/ Sq. meter

content contained in the exPort
product

RA may take consequential action as per Policy / Procedures'

Meeting ended with a vote of thanks to the Chair.

***********

FII{'
rn Tra

|      

「

~~~   12H2m7

鰤    甲
而ζ赫 赫    |~11

iCase No.:5/5/87¨ ALC1/2017    Palty Namc:RESPONSIVE
:                        lncnlIRTRIFS I TD

,Decision 3 The Committee considered the case as per agenda

lpprOVe AdhocNoms as undcr―


